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BUSINESS OF THE HOUSE

Shri Kamath (Hoshangabad): May I
make a brief request ? In the Bulletin
dated March 1st, it is stated that the
days on which the Budget discussion on
Demands for Grants relating to various
Ministries would be held would be an-
nounced in due course. This was on the
1st March, 1956. Today fortunately, the
Minister of Parliamentary Affairs is
here and I would request him to see
that the dates are announced by the ead
of this week so as to enable us to pre-
pare for the discussion.

The Minister of Parliamentary Affairs
(Shri Satya Narayan Sinha): 1 shall be
able to announce them tomorrow.

RAILWAY BUDGET—GENERAL
DISCUSSION

Mr. Deputy-Speaker: The House will
now resume general discussion on the
Railway Budget. Out of 15 hours allot-
ted for general discussion, 11 hours and
25 minues have already been availed
of. This leaves 3 hours and 35 minutes.
I am calling upon the hon. Minister to
reply to the debate at about 2:30. Now,
it is about five minutes to twelve. He
will close at 3-30.

Shri Frank Anthomy (Nominated—
Anglo-Indians): The Railway Minister’s
speech was, in my opinion, as signifi-
cant for what it said as for what it
left unsaid. There is no doubt that the
advance of the administration in many
directions warrants the congratulation of
this House. But I feel that in the interest
of the railways and in the larger interest
of the country, it is very necessary to
prevent any sense of complacency super-
vening on the Railway Administration
or any belief becoming prevalent that
everything in the railway garden is near
perfect and above reproach. I am aware
that in a vast sprawling administration
of the size of the railways, there must
be defects and dark spots and it is my
endeavour to indicate where the reme-
diable defects can be corrected and
where light will lighten the dark spots.

So far as the financial allocation in
respect of the Raiiway Administration is
concerned, the Railway Minister and his
administration have my very deep sym-
pathy. The provision under the Second
Plan is Rs. 750 crores. If we add Rs.
350 crores which the Railway Adminis-
tration has to find itself, it comes to

Rs. 1125 crores. In my humble opinion,
this provision is not only insufficient but
it is hopelessly inadequate.

The original estimate of the Railway
Administration was that it will have to
provide 60 8 million tons in respect of
the goods traffic. The Railway Minister
has now revised that estimate and he
now proposes to find increased capacity
to the extent of 42 million tons for the
goods traffic. I cannot help expressing the *
teeling that he has been driven to resort
to a procrustean process. He has trun-
cated his figures and his estimates in
order to fit the truncated financial bed.
My own view is that the Railway
Minister during the Second Plan will
require increased capacity for at least
75-80 million tons of good traffic. The
Railway Minister has not made allow-
ance not only for new projects but for
the existing projects excepting for a few
in the public sector. My own view is
that these requirements in respect of the
existing projects and new projects in the
public sector will require a capacity for
an additional ten million tons. The
Minister has also not allowed for the
needs of the private sector; he has not
allowed for the needs of transport, irri-
gation, import and export and the vast
volume of miscellaneous traffic for which
I believe he would have been required to "
set aside another 25-30 million tons. In
short, my estimate is—I belive events
justify my estimate—that the Minister’s
estimate will be shown ultimately to re-
veal a shortfall or a gap of 3040
million tons with regard to goods traffic.
My own feeling is that there will be
similar shortfalls with regard to pas-
senger traffic.

12 Noon.

All that the Minister now envisages
is to provide additional transport capa-
city for 15 per cent. of passenger traffic:
I presume half of this will go to alle-
viate congestion and the other half to
meet increasing passenger demands. Ac-
cording to his own estimate—his esti-
mate is not only a conservative estimate
but in my opihion it is an under-estimate
-—congestion will be intensified to the
extent of 10 per cent. to 20 per cent.
My view is that the Minister has not
taken into account all the development
envisaged in the Second Five Year Plan.
Under the Second Five Year Plan we
envisaged, I think, a 25 per cent. in-
crease in the national income and a pro-
vision of 10 million more jobs. My view
is that the shortfall with regard to pas-
senger traffic will be between 30 per cent.
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and 40 per cent. This means that con-
gestion will be increased by one-fifth or
by a quarter during the Second Five
Year Plan.

Arising out of my estimated increase
of and intensification in congestion is the
suggestion made by the Railway Ad-
ministration  to abolish second class
travel. I feel that these motives of mov-
ing towards a classless society ought to
be applauded but I also feel that this
constant tinkering with classification and
reclassification at a tremendous price to
the Exchequer without a single com-
pensating gain to the travelling public is
to be strongly deprecated. What is the
abolition going to lead to ? It will only
mean some kind of sop to some kind of
political philosophy—I won’t say politi-
cal sophistry—without any gain to a
single member of the travelling public.
I can understand that if we had the re-
sources to remove congestion, to ade-
quately improve third-class travelling. I
would go much further than the Minis-
ter and I would start by abolishing air-
conditioned travel—though I would suf-
fer because I prefer travelling by air-
conditioned class—and then abolish the
first class. But what, will be the result
now ? The present proposal will mean
only adding to the misery of poor people
in this country. I have already said that
congestion will be increased during the
Second Five Year Plan by 20 to 25 per
cent. By abolishing your present second
class and by seeking to rename your
third-class it will mean that the poor
section of the people who are able to
pay this little extra amount for some
kind of reasonable decent travelling faci-
lities, their wives and daughters, will
be compelled to join the present cattle
conditions of herd travelling. I am not
against the suggestion, but I would say,
fet first thing come first. Let us not add
to the misery of the lower class of the
travelling public.

Then another casuality is going to be
this. The Railway Minister originally es-
timated as his target for new line cons-
truction 3,000 miles. In my view that
was the minimum absolutely essential
target if the railways were going to carry
burdens which we expect to impose on
them. What happening now ? I am not
blaming the railways. I am only blam-
ing the Planning Commission. They
will have to find money; otherwise the
wheels on which our Plan are going to
be run, those wheels will be immobilised.
The Plan itself will be completely sub-
verted and paralysed. They will have to
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find money. Now what are you going to
do? What you are going to do is to
build 850 miles instead of your pro-
posed minimum target of 3,000 miles.

Then, I feel that the House is justi-
fied in the feeling gratified at this mark-
ed progress toward self-sufficiency. I con-
gratulate the Minister on that. More
than that I congratulate his officers and
his staff for the energy with which they
have achieved targets ahead of schedule.
But, I would sound a note of warning.
I want this progress towards the very
necessary target of self-sufficiency not to

a rake’s progress. We have to pay a
price but let it not be a price which
we cannot afford. I can quote a lot of
figures in this connection. Recently the
Railway Administration supplied certain
figures with regard to the cost of indi-
genous production. Those figures at least
to me were very disquieting. According
to those figures a YP locomotive produc-
ed at Telco cost the Railway Adminis-
tration—I do not know whether they
have paid it, I hope they won't pay—
Rs. 5,82,000. The landed cost of the
same locomotive imported into this
country was Rs. 3,40,000. That is, for
one locomotive made at Telcos of this
type the country is being required to
pay Rs. 2% lakhs more. With regard to
XC boilers Telcos have charged—at
least they charged I do not know whe-
ther that has been paid—Rs. 2,63,689.
The landed cost of the same boiler was
Rs. 1,26,000—less than half. We are
paying twice as much for the indigenous
products. That is why I say let us be
careful; not only talk in terms of self
sufficiency but let this self-sufficiency not
represent a rake’s progress.

The Railway Minister has given us
figures which-suggest a striking stepping
up of operational efficiency. I would be
the last person to deny the Railway
Minister and his Administration any
necessary congratulation on this point.
But, 1 am not satisfied that these figures
are reliable figures. Statistics are
notoriously pliable things. They can be
framed to suit not only conflicting points
of view, they can be framed to suit
entirely opposing points of view. I feel
that the Minister has only picked
out certain aspects of operational
upgrading and not dealt with the
whole problem of operational effi-
ciency. What perplexes me is this.
In the journal Railwaymen’s Rights,
which I edit, I published not long ago
the statistics furnished by the Efficiency
Bureau. According to that in 1949-50
and 1951—and they were assessing
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general operational efficiency, not only
certain ad hoc single aspects of it—
the railways showed an annual improve-
ment in general operational efficiency of
6:9 per cent. According to the Efficiency
Bureau figures there was a dec-
line in operational efficiency in
1952—a sharp decline—and a fur-
ther sharp decline in 1953. Then
there was some restoration in 1954. But
according to the Efficiency Bureau the
general operational figures showed that
in 1954 the index was 12 per zent. behind
the operational index before the regroup-
ing and also, according to the Efficiency
Bureau, they said that the Railways en-
visaged during the whole period of the
Second Five Year Plan an upgrading
in the operational efficiency and the
operational efficiency was sought by the
Railway Administration to be upgraded
10 per cent. during the plan period. That
is on the overall basis. I would like the
Minister to explain this.

There is another aspect. There is no
doubt that the Railway Administration
has striven—and striven manfully—to im-
prove the operational efficicncy. 1 give
them all credit for that but I would ask
the Railway IMinister to sce this. In
pursuing this very proper objective to
increase operational efficiency let him
not, or at least let his administration not
subscribe to this rather jesnitical philo-
sophy of the end justifying the means.
Sir, I have had 20 years experience of
dealing with the railwaymen and where-
ever I go the complaint is this. It is the
complaint without exception on every
railway that railway officers particularly
in the lower reaches of the railway hier-
archy that they are so concerned in sup-
plying lurid figures of operational effi-
ciency that they are prepared to adopt
any methods, dubious methods, illegal
methods, unashamedly terraristic me-
thods in order to improve operational
efficiency. I can give you numerous
examples but let me give you some to
show what is happening today to your
railway staff. The burden falls on your
loco staff. What is happening today to
your loco staff ? I can give the Minister
a scandalous example. A senior driver—
these men have a tremendous tradition
of loyalty of service: they will never fall
down—was being compelled by a local
boss to take out a mail and express
train without head-lights. He refused. He
said: “ I am -not allowed to take out
a mail or passenger train without head-
lights”. He was suspended and charge-
sheeted because he refused to take out
an engine without head-light. They are
being compelled to take out engines not
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only in defective but in dangerous condi-
tion because of this trend to boost
operational efficiency at any cost. What
has happened in Kanpur ? That man had
to be reinstated but he was so fed up that
hq resigned his job. That is the feeling
with all your senior men. I am talking
of persons without any discrimination of
caste. They are so fed up today with
this attempt to boost operational ineffi-
ciency. They are punished on the slight-
est pretext. As I said, they are com-
pelled to take out trains without head-
lights. They are compelled to take out
trains with dummy brakes. I do not
think the Minister knows all that. Jf
they refuse, they are charge-sheeted for
removal. They have never worked under
these conditions, and they say thev can-
not work under these conditions.

While we have this tremendous con-
centration on boosting operational effi-
ciency, 1 regret to say that there is not
the same application or attention paid to
the other equally and important aspects
of railway administration. I would ask
the Minister to concentrate on this also.
He has got the Efficiency Bureau. I
would ask him ‘immediately to get his
Efficiency Bureau to tackle the establish-
ment side of the administration. The es-
tablishment side of the administration
deals with staff problems—pay, promo-
tion, trasfers, confirmation arrears, pro-
vident fund and gratuity. 1 say this
without qualification that the establish-
ment side is not only not maintaining effi-
ciency today, but today, the establish-
ment side of the railways, on every rail-
way, is a veritable shambles with the
result that your men today are not only
frustrated but they are resentful. Your
personnel branch is not only a joke but
it is a bad joke.

An Hon. Member: A good joke.

Shri Frank Anthony: I can get a reply
from the Railway Minister. I can get a
reply from Shri Mushran. But I can get
very few replies from the General
Managers and I can get no replies from
the lesser nawabs who run the railway
administration. And when 1 write to
the General Managers, they say, let the
men come through the normal channels,
and the normal channel of the railway
administration today is the waste-paper
basket. The men says—if we wait for our
representations to be answered by these
lesser Nawabs; we will either have to die
or we will certainly retire before we get
any answer to our representations. So, I
ask the Railway Minister, “Concentrate
on operational efficiency,” but I ask
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nim also to pay some attention to the
establishment side; pay some attention to
the personnel branch. As I said, the
personnel branch is a very bad joke.

. Now, there is this other important
side of railway activity, namely, main-
tenance of rolling-stock. The adminis-
tration has emphasised operational effi-
ciency. Well, let them do it; they have
also provided spectacular figures, and
the Members here do not obviqusly
know this other important aspect,
namely, maintenance of rolling-stock.
They are overborne by the figures and
they say that the railway administration
‘is even superseding the targets set by
the administrations in any other parts
of the world. But what is the position
of your maintenance of the rolling-
stocks ? Let me tell you what is the posi-
tion of the maintenance of the rolling-
stock. Today, there has been a progres-
sive degeneration in the maintenance of
standards so far as the rolling-stock is
concerned. The drivers from every part
of the country tell me, “We book repairs,
but they do not carry out the repairs”.
The blame for engine failures is put
on the drivers. I have talked not only to
the men who do the work but I have
talked to the senior engineers on the
mechanical engineering side. So far as
the track is concerned, they complain
that they are so snarled in red tape
snowed under with files that to they are
quite unable to maintain the necessary
inspection of our tracks and that is why
today, your railway track—apart from
your degenerations of standards of main-
tenance, and your engines in a sorry
condition not because the material is al-
ways old but because of these other
conditions. Wherever I go, the people
tell me that the track is comparatively
new but the amount of shunting and
lurching that takes place is so great
that the track goes down. Engines have
been prematurely destroyed. The wagons
are prematurely destroyed. It is.a fact.
It is a deplorable condition, because the
maintenance of standards is bad.

Shri B. D. Pande  (Almora Distt.—
North-East): How do you travel—by
plans ?

Shri Frank Anthony: I travel by train.
Some of the bumps on the way are as-
similated and absorbed by the air-condi-
tioned travel when we are not exposed
to bumps as the ordinary carriages. This
is a matter on which I might be allow-
ed a few minutes more.

Mr. Deputy-Speaker: I have already
given him 20 minutes.
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Shri Frank Anthony: I shall finish
soon. With regard to the extra staff, the
Railway Minister has said that the wage
bill in respect of extra staff will be about
Rs. 6 crores. I have nowhere been able
to get an approximate figure with regard
to the extra staff that will be required to
be recruited in respect of our expanding
needs. So far as the 1954-55 figures are
concerned, the report of the Railway
Board says that the number of Class I1I
and Class 1V staff has increased by about
25,000. But I feel that the ratio of in-
crease will be further accelerated. In
my view,—I may be wrong—we will
require some thing between one lakh and
two lakhs of additional Class III and IV
staff. My fear is this. With this tremen-
dous intake of new recruits, what is
going to happen to the permanent and
senior men? I know the step-motherly
and niggardly and even grossly illegal
treatment that was meted out to your
Class II officers. Even today they are
not getting a fair deal. I am hoping
about this intake of new staff.—I am
particulraly hoping that this new plan
will not be used as an opportunity for
the Class I officers to make this new re-
cruitment a happy hunting-ground for
young, inexperienced people. I am hop-
ing that your direct recruitment will not
be used to bring in all these young fel-
lows in the junior scale of Class I
Otherwise, in a few years, you will flood
your Class I ranks with young, inex-
perienced people. And this is the curse
of the railway administration today. Men
are reaching divisional rank in a few
years, which normally they would have
reached only in 20 to 25 years. As it
is, they have neither experience nor abi-
lity. Therefore, the staff are resentful,
because men who are incapable of hold-
ing down their positions are helping
them. They are not capable of holding
them. Therefore, my fear is, if you fill
Class I jobs with new recruits it will
cause resentment. Promote your subor-
dinates. Get your senior, tried men, for
the higher posts. Do not be overborne
by this babu complex, the complex of
wanting post-graduates qualification and
all that. Get your senior men for Class
II and Class III of the men who have
been the linchpins of the administration.
Promote them to Class I and Class II
posts.

Now, there is the question of quarters.
The Railway Minister’s'speech was signi-
ficantly silent with regard to quarters
this year. I was afraid that because of this
inadequate provision in the Second Five
Year Plan the provision of quarters
would be one of the casualities. And I
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am afraid that it is going to come true.
Last year, the Railway Minister provid-
ed for Rs. 4 crores. This amount provi-
ded for the building of 8,000 to 9,000
units. I may point out that that is a
hopelessiy inadequate provision. I told
the Railway Minister that on the South-
ern Railway alone over a lakh of rail-
waymen are without quarters. In the
whole of the railways, half a million are
without quarters. If you provide 8,000
or 9,000 units each year, it means that
the railwaymen will have to wait for a
hundred years before they get this in-
alienable right to be provided with quar-
ters. If you are goimng to take in an-
other 200,000 men and there is no com-
mensurate provision for quarters, what
is going to ‘be the position? The posi-
tion is already ghastly, and it will be
made worse.

Take the running rooms. I saw the
General Manager of the Southern Rail-
way the other day. He said, “We have
no money”. He admitted that the run-
ning rooms in the ex-MSM railway are
a scandal. They are a disgrace to any
civilised administration. Without the pro-
vision of reasonable amenities railway-
men are yet to be asked to gear their
work to increased efforts and efficiency.
Their minimum needs are going to fall
by the wayside.

I shall conclude by referring to
the Railway Minister’s rather usual
encomia to the National Federa-
tion of Railwaymen. What I have
to say, I say with a great deal
of regret. There has been a sedulously
nurtured illusion about this National
Federation of Railwaymen. There has
never been a merger. There was never
a merger either at the top or at the
bottom. It only existed in the imagina-
tion of the railway administration. In al-
most every station, they had these two
parallel organisations—the organisation
belonging to the Indian National Federa-
tion of Railway workers and the organi-
sation belonging to the former All India
Railwaymen’s Federation. I say this
with regret. I do not say that the Minis-
ter has done it. I do not say that the
Members of the Railway Board are doing
it. But I charge the railway administra-
tion in the lower reaches for delibera-
tely encouraging one wing of railway
trade unionism in this country, that is,
encouraging the workers of the Na-
tional Federation of Indian Railwaymen,
and all its units. Well, I can understand
the Communists. Treat them badly; they
deserve to be treated badly. But the
main office-bearers of other unions are
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also being victimised. They are being
deliberately persecuted. I wrote tc the
Minister the other day. In Vizagapatam,
the largest branch of railway trade
unionism belongs to the National Union
of Railwaymen. It is the oldest union
in the country, of which I have the pri-
vilege to be the President. The President
of the local unions has been presented.
The Vice President of the Union, Shri
Tharuniah was charge-sheeted by a
young official who had the temerity to
ask him to show cause why he should
not be removed from service for passing
on certain general grievances to me, the
President. I say this is scandalous. Here
is a deliberate policy of victimisation of
officer bearers of the unions. The Vice
President of this Union, which is the
oldest union in the country, is charge-
sheeted because he brings to the notice
of the President certain general griev-
ances.

A pumber of railwaymen are looking
away from the National Federation of
Indian Railwaymen. They suspect its
bona fide; They suspect its independence
1 suspect its capacity. I say that I am
convinced about its capacity. I mean to
say .that I am convinced about its lack
of capacity. Why do so many grievances
combine to suppurate and represent
festering sores on the face of the Ad-
ministration. Because the federation do
not understand the railwaymen’s prob-
lems. The three things which they have
claimed to achieve namely payment of
arrears, uniform policy, to calculating
overtime etc., have been pursued by me.
1 have pursued for two years the matter
regarding an optional scheme a pension
and various other matters.

I would tell the Railway Minister that
there are so many matters which he can
redress and then capture the support of
the railwaymen. I am not pointing a
finger at the Railway Minister; I know
he is very good and well-intentioned.
But, I want the good intentions to per-
colate down through the machinery of
the railway administration. He must in-
vite the co-operation of the people, of
the unions, to help him in this tremen-
dous task; it is not an easy task. It is a
difficult task, a challenging task, but
it is a worthwhile task.

Shri G. H. Deshpande (Nasik Cen-
tral): I rise to express my views on the
Railway Budget which is being discus-
sed in this House. I was listening to the
speeches of the Opposition Members
with rapt attention and I was surprised
to hear some of the adjectives which
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were used to describe the budget. Some
said it was an attempt at window-dress-
ing; there were others who described
it as a camouflage. There was a third
category which said that there was noth-
ing real in it and that it was all a
show.

The speech of my hon. friend oppo-
site, Shri Trivedi, was nothing but a
general denunciation of everything that
is being done in the Indian Railways.
He started by saying, “So many things
have been mentioned by the Railway
Minister, but nothing is true. Nothing is
being done for the third class passen-
gers; there are no amenities” and so on.
I was surprised to hear this from an
hon. Member of this House. If he takes
care to go through the literature that is
supplied to us, he will find that a num-
ber of things are being done. 1 know
that there are hardships yet from which
the third class passengers are suffering.
But, at the same time, who can deny
that attempts are being made to improve
their lot ? Who can forget that a num-
ber of new trains are being run for them ?
Who can forget the concession regarding
the reservation of sleeping accommoda-
tion that has been introduced? Look at
the newly constructed railway stations.
They are not a few; they form a con-
siderable number. Look at the con-
struction works that are going
on several lines. Look at the
railway _ Stations that have been
newly constructed and others that are
under construction. You will find that
" there is tremendous difference. So many
amenities are being provided for the
third class passenger. Lighting arrange-
ments in the new stations are much bet-
ter; the sanitary arrangements are far
more satisfactory and the waiting halls
have been improved considerably. Look
at the newly constructed stations and
compare them with the stations five years
‘before. You will find that undoubtedly
there is improvement. I do not say that
this is sufficient. I do not want to main-
tain that there are no hardships for the
third class passenger. But at the same
ume, nobody can forget that many things
are being done. If an hon. Member says
that it is all show, I do not see how
I can correct him. It is no use spending
time in trying to awake people who are
not sleeping, but who pretend to sleep.

The hon. Member said that corruption
is rampant in the railways. I have found
that many speakers who are pleaders,
when they talk of corruption, people
are amused at it. They make a grand
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speech here against corruption and give
a grand defence in the court for a cor-
rupt man. Corruption is something which
we come across everywhere. There is
corruption in the railways; I do not deny
it. But, is it restricted to railways alone ?
There are more than a million people
serving in the railways and they are all
sons of the Indian soil. If you say they
are corrupt, that is a description of the
general character of the Indian people.
The railways are not unmindful of the
fact that there is corruption. They are
taking substantial steps. Recently a com-
mittee was appointed and they have
made certain recommendations. The
Railway Minister has mentioned that
about 146 suggestions were made, out of
which 128 are being implemented and
the rest are being thought of. Is it not
a substantial step taken by the railways
to remove corruption ? If corruption in
railways is to be removed. is it not
the duty of every citizen to co-operate ?
1 ask my friend who has said that there
is so much corruption, what has he done
during all these years ? Has -he brought a
single instance to the notice of the rail-
way authorities which has not been at-
tended to ? What is the use of speaking
in general terms about this, without try-
ing to help the authorities and trying to
remove corruption personally ? I do not
think anything can be gained by this sort
of general denunciation. Corruption was
there and it is still there; but, I do
maintain that corruption is becoming less
and less. Attempts are being made by the
railway authorities. The appointment of
the committee and the implementation of
its suggestions has its own wholesome ef-
fect. But unless and until the general stan-
dard of citizenship in this country is
improved, corruption will not be wiped
out. There may be more opportunities
for corruption in railways, but I do not
say that every other section is free from
it. To remove it, a general drive for the
improvement of our character is neces-
sary.

A reference was made to the watch
and ward section also. That was men-
tioned as watch and thieve section. I
was very much surprised at it. Anyone
who would go through the working of
this Section there will find that very
serious attempts are being made to im-
prove this important section in the rail-
ways. I have found that recently certain
railways have recruited special men who
are specially equipped for this job. They
are entrusting the job to specially ex-
perienced officers and it is the duty of
the public to co-operate with them. Rail-
way property is being robbed. Why is
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it being robbed ? It is b custo-
mers are there and people are not com-
ing forward to help the railway authori-
ties. That is why thefts are going on. If
you want that the Watch and Ward Sec-
tion of the Railways should work effi-
ciently, it will not be achieved by simply
abusing and running down the Railway
administration as such. You have to co-
operate and make constructive sugges-
tions. You have to visit certain locali-
ties and see that such things do not
occur, and whenever necessary co-opera-
tion from the general public should be
given. If that is done I have no doubt
that that Section will also improve.

It was said: there are administrative
changes brought about in haste; what
is all this divisionalisation ? We are hav-
ing more and more work, work is going
to be intensified, and it is not that out
of haste we are taking to any important
changes. But many experienced people
have said that the divisional pattern will
help in better working. 1 personally
think it will help in the betterment of
the railways.

1 was very much surprised to hear
the speech of Shri Sarangadhar Das. A
reference to the Railway Minister’s
speech is made about the destruction of
property that was indulged in during
the recent disturbances. Can anybody
take objection to it ? An attempt was
made to show that Congressmen indulged
it. We do not know whether he indulged
initornot. (An Hon. Member: he did)
There was a meeting which several citi-
zens attended and matters were being
instigated there. Was it not his duty to
go there and stop it? Whatever the
people did, is it worth being done ? Is it
not a thing which ought to be condemn-
ed ? During recent years it has become
a fashion of India that whenever there
is a discontent it is taken advantage of
by some people and specially this trans-
port apparatus is being destroyed, the
means of transport are being destroyed,
buses are destroyed, raliways are
derailed, tracks are destroyed. What is
this ? How is it going to achieve any-
body’s object ? And then it is said that
a particular party did it and you can
recover the money from it.

Will he find out, he also has responsi-
bility in it if in his own State, in his
own City and its vicinity people are in-
duiging in these things? He says he is
an M. P. and a representative of the
people here. Is it not the duty of the
representative to go to the people, to go
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to the public meeting where these
things were instigated and make them
stop from doing these things ? How can
he escape his responsibility?

I hold strong views about certain
decisions regarding the State reorganisa-
tion. We are not concerned with it now.

Shri Nambiar (Mayuram): Did you
stop it ?

Shri Sarangadhar Das (Dhenkanal—
West Cuttack): 1 say....

_ Shri G. H. Deshpande: I am in posses-
sion of the House. If I am dis-
contented is it my duty to go and des-
troy the railways? Will I get what 1
want thereby ? If the people are indul-
ging in those things can I shirk my res-
ponsibilty and say they have done it and
I have nothing to do with i*? I must
share my responsibility. .

_ It is a matter of shame and humilia-
tion that people should act recklessly as
they did and destroy railways. Much of
the development of the country depends
on transport; and those who indulge in
such activities, whoever they may be,
whatever their political label, they are
the enemies of the country. They are
enemies of the progress of India, and this
thing ought to be discouraged. There is
no doubt about it.

. Shri Bogawat (Ahmednagar Southj:
Traitors they are.

Shri G. H. Deshpande: If one will g0
through the budget one will find out the
real and correct position about the Rail-
ways. Lhey have done so much. There
are many difficulties. Look at the way
how our transport is being improved.
Since November last considerable im-
provement in the goods transport had
been brought about. Many devices were
introduced. And if we are not having
more transport facilities for goods, it is
because there are certain bottlenecks.
One wili find that these bottlenecks can-
not be removed all of a sudden. For
removing some of them you have to go
in for certain construction. For that,
again, you have to secure certain
material. All these things cannot be had
in a day. But one will find from the re-
cords that attempts are being made in this
direction. No doubt our Railways today
are not in a position to satisfy the needs
of the people. But if they are not in a
position to satisfy the needs of the peo-
ple, it is not their fault. If one will see
the’ circumstances under which they are
developing, the ¢ircumstances in which
they are working—there may be a few
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drawbacks and ‘there may be scope for
improvement—but on the whole one has
to say that satisfactory improvement is
being made.

Look at the way how the First Five
Year Plan has been fulfilled. A very
small amount was allotted to them.
Some increase was there. But they have
done well within means made available
to them.

Some criticism was made as to what
will happen in the Second Five Year
Plan. I do think that transport is a very
important subject. If during the last five
years we had better and more efficient
transport arrangements I have no doubt
that the fruits of our development dur-
ing the First Five Year Plan would
have beerf better reaped. Whatever allo-
cation has been made by the Planning
Commisison in this respect falls far short
of the requirements. I would suggest to
this hon. House through you that it is the
duty of every hon. Member of this House
to bring to the notice of the Members of
the Planning Commission that greater
allotment ought to be made for the
Railways. Because, whatever good work
is done in other directions, the com-
munity will not be in a position to reap
the benefits thereof without adequate
means of transport. And if railways have
to function properly in this country,
them more provision for funds ought to
be made. There is some increase in the
treight. Why ? Because we have already
szen that their requirements were more.
But the Planning Commission, for
various reasons, were not in a position to
meet their requirements. So they had to
<curtail that amount and thex had to say,
“You try to raise funds from your own
resources to some extent”. And that is
-why the Raijlways have to resort to some
increase in the freight. Can that be made
a grievance? If we have to build our
own country and if we have to build
our transport, we have to pay for it and
we cannot have any grievance about
it.

Having said all these general things
about the budget, I do maintain that tak-
ing into consideration the circumstances
-under which the Railways had to work,
‘they have done fairly well. There may
‘be some scope for improvement, but
they are trying to improve at every step
4s a fact.

So far as my constituency is concern-
ed, we had presented for a railway line
from Manmad to Malegaon and Male-

gaon to Dhulia. That is an area which.
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is being industrially developed. There
is a sugar mill, and some more sugar mills
are coming up. There are 6,000 power
looms, and textile mills also. And there
is a lot of oil industry. For the success-
ful development of this area a railway
line betwen Manmad and Malegaon and
Malegaon and Dhulia is absolutely
necessary.

. And the railway station.at Manmad
is badly in need of an over-bridge for
crossing the railway line, and a shed for
goods.

I hope that these things will also be
taken into consideration and whenever
possible these schemes will be under-
taken. With these words I have done.

Shri Sarangadhar Das: Sir, on a point
of personal explanation. The hon. Mem-
ber just now referred to my speech.

T was not present at the Puri incident.
I was 150 miles away. I quoted only
from a first information report of the
police that has been given to the High
Court of Orissa, and I was not connected
with it one way or the other.

Mr. Deputy-Speaker: Very well. Shri
Satyendra Narayan Sinha. The hon.
Member is not present. Shri Lokenath
Mishra. |

Shri Lokenath Mishra (Puri): Sir, 1
am grateful to you for giving me a
chance, and I am particularly grateful to
Shri Sarangadhar Das that while intend-
ing to injure me and the Congress he
has given me a chance to explain the
position of the Congress and myself.

While speaking on the head Vandalism
on Railway Property he has tried to
show that what happened at Puri on
the 22nd January was due to the Cong-
ress and particularly to myself, and he
has referred to me there as President.
And he just now said, as a responsible
M.P., that he knows nothing about it
except what he has read from the F.I.R.
I should say that he should have more
knowledge of what a F.LLR. is and he
ought to know what is the duty of the

. police in that matter, over which he need

not bother.

He has made mention of certain facts
which are insinuations maliciously made
and are deliberately false. I should like
to say. *

Shri Sadhan Gupta (Calcutta South-
East): Sir, on a point of order. Is it par-
liamentary to say that the facts are deli-
berately false ?
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Mr. Deputy-Speaker: The hon. Mem-
ber might say “highly incorrect”.

Shri Lokenath Mishra: = All right. I
stand corrected as you have put it, Sir.
He has first of all made a charge against
the Railway Ministry that due to their
carelessness or lack of vigilance this loss
of Rs. 56 lakhs to the Railways has
occurred at Puri. To some extent it is
true. The Railway Ministry has erred,
but erred on the side of goodness.
They perhaps thought that this
temporary agitation will die out and
people will not go so mad as to
inflict this loss on the railways,
which is a national property. I would
request the Railway Ministry hence-
forth to be more careful about it. As
my predecessor just now said, these tac-
tics of getting remedies even for just
causes by stopping trains and burning
railway properties are by themselves
crimes and as crimes, they must be treat-
ed firmly, be they for a national cause
or any other thing. I would request the
Railway Ministry to be watchful about
it because more cases may occur, as
things have not yet subsided, though
they may have gone underground.

Having said that, I should say that the
Railway Minister told this House that
the people of Puri are responsible for
this. It is not a fact. Those who were
responsible are a handful of undesirable
political aspirants, I should say all of
them non-congressmen, who, in view of
the coming elections, are trying to whip
up the people to a political frenzy so
that they may have a better chance in
in the next elections. As for myself, I do
the care for the next elections, whatever
it may be. But, to spoon-feed the people
and agitate them on issues which are un-
desirable is, I think, not worthy of a poli-
tician. I would request the hon. Minister
to definitely find out the facts. I agree
with Shri Sarangadhar Das on this point
that there must be a definite enquiry
as to who did it. So far as 1 know, not
more than 20 or 30 people are respon-
sible for this disgraceful Vandalism. It
was done in clear broad daylight. The
Government through its intelligence de-
partment or by any other means should
know who really did it, if the courts can-
not satisfy the demands of justice for
lack of evidence or otherwise. It was said
that 1 was the president of that meeting
and 1 was responsible for this. I am a
responsible M. P. The charge cannot be
made against me. I must make this clear.
T must say that if anybody was res-
ponsible for this initially, it is the hon.
Member Shri Sarangadhar Das. I shall
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give the dates. On the 18th of January,
he had gone to Puri. He addressed a
public meeting on the S.R.C. report.
Because the India Government has not

been able to give any favourable deci-
sion....... o

Shri Raghavachari (Penukonda): He is

making a charge against another hon,
Member.

Mr. Deputy-Speaker: Shri Saranga-’
dhar Das levelled a charge against him,
Let them settle betwen themselves.

. Shri Lokenath Mishra: I may tell you,
it was said in that meeting by the hon.
Member and his following in the name
of patriotism that because there is a
Congress Govt. there, we could not get
an inch from Bihar. They wanted to
whip up the frenzy of the people, not for
patriotic purposes, but for the next
election. Let the police find o, or let
him as a truthful witness say what ex-
hortation he made to the people. Did he
not give a fighting speech ? As a result,
an action committee was formed of which
a socialist was the president. That action
committee went on doing all these things,
picketting the railways and doing all
nonsense till the 21st. Puri is a place of
pilgrimage. If the trains are stopped, the
people of Puri will starve. Is it ever
possible and natural that the people of
Puri would like normally this pro-
gramme ? People would be starved and
did starve. Pilgrims suffered and suffered
terribly. The hon. Member does not
know what Puri is. It is a place of pilgri-
mage. For all the time, 18th, 19th, 20th
and 2Ist, the people had to starve.
What is Puri except the Temple and the
temple without pilgrims ? For all the
three days there was a stalemate. The
action committee was formed definitely
on the advice of Shri Sarangadhar Das
in that public meeting. An M.L.A. was
the president of the committee and in the
action committee there were 32 mem-
bers, in which there was no responsible
congressman. This is printed matter;
there are leaflets.

Shri Sarangadhar Das: May I ask
when I was present in any action com-
mittee ? ’

Shri Lokenath Mishra: You were not
present at the action committee. In the
public meeting on the 18th, you spoke.
That was the birthplace of the action
committee of which a socialist was the
president, not a Congressman.

_Shri Nambiar: On a point of order,

Sir, ...
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Shri Lokenath Mishra: Let me have
my say.

Mr. Deputy-Speaker: A point of order
has been raised. Order, o

-Shri Nambiar: We are in the midst of
the discussion of the Railway Budget.
We are not here to say who was res-
ponsible for the Puri incidents. We can-
not allow these things to go on in this
way, accusations against somebody who
is not here, especially the M.L.A., to
defend himself. Therefore, this is wrong.

An Hon. Member: Shri Sarangadhar
Das is here.

Shri Bogawat: Loss to the railways is
the issue. :

Mr. Deputy-Spcaker: Hon. Members
will decide the issue? Order, order.
When 1 was here, some objection was
taken in this debate or in some other
connection when the hon. Deputy Mi-
nister said that he had suggested that
the local people of Puri must rebuild
that station, by chandas and so on.
Exception was taken to this. Reference
was made to the previous regime. If
on account of frenzy or infatuation or
by deliberate or other attempts, parti-
cular persons are responsible for such
incidents, the whole community must
be taxed. That is what the hon. Minister
said.

Shri Kamath (Hoshangabad): Punitive
tax.

Mr. Deputy-Speaker: A punitive tax
for having destroyed the station. In con-
nection with that statement, the hon.
Member is developing his point.

Shri Lokenath Mishra: On the 19th,
20th and the 21st, I heard that the
people of Puri were actually cderced to
difficulties. I thought I should intervene
in this matter and clear up the position
because 1 knew that by false propaganda
of facts and by giwving wrong ideas and
hopes, the people were made to do things
which they should not do. I know the
heart of the people. The people of Puri
are peace-loving. They do not want all
these things. When they were goaded
to do these things, I thought 1 must
intervene. On the evening of the 21st,
the agitators were going to hold a pubhc
meeting. That was not a public meeting
called on behalf of the Congress. Let
me make it perfectly clear. That public
meeting was convened by persons other
than Congressmen, definitely by the
socialists and others. To that meeting, I
went. As an M,P. I may have prestige
or not, I was made the President.
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Shri Raghavachari: You said that
somebody was president.

Shri Lokenath Mishra: Fortunately or
unfortunately, I was made the President.
I can tell you, in that public meeting
at least three socialists definitely said, in-
deﬁnne suspension of railway transport
is our programme. The trains must in-
definitely stop. I intervened and said to
the organizers, if that is so, I cannot
preside over this meetlng, you must
clearly know what is my view, you per-
haps do not know what is my view in
this matter. If you refer to the resolution
passed in that meeting, you will see that
the resolution completely discontinued
the previous action committee and their
programme for the last 3 days. I was
asked to advise the people properly and
the new council of action was asked to
give their own programme. This action
committee was formed of which I was
the president. When the public meeting
was over, I saw there were so many
people showing violent temper. I told
all of them, please do not go by the
railway station, please go outside. But,
those people who had hammered up to
this agitation for the last 3 days, these
irresponsible people went through the
platform and broke down the gates.
There was such huge noise and I thought
I should intervene. I did. Nobody heaid.

[SHRIMATI SUSHAMA SEN in the Chair]

Apprehending that violence is in the air,
1 wrote this immediately, at 10 p.M. on
the night of the 21st to the secretary of
the action committee. It is as follows:

“I am sorry I could not finish my
speech. In my opinion what I have
already said should be the first step
and as that should be enough for
the present. Nothing should now be
done without the direction of the
committee and no direction should
be valid unless resolved in writing.

I have found traces of violent
temper already. All care should be
taken to control one and all and
who could not be controlled should
be immediately listed and disowned.

Uptill the committe meets and
decides, there is no programme of
action now including what have al-
ready been done. This should be
clearly understood.”

Shri Sarangadhar Das: Who was the
Secretary ?

Shri Lokenath Mishra: Please wait. He
was socialistic. I tell you, Sir, that by that
I meant that what they had done in the
last three days no more stood as
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‘programme, because the action com-
mittee had gone along with their pro-
gramme. I definitely wrote to them that
since I had become the President of the
Action Committee, and since it had not
" yet met there was no programme before
the people. Therefore those people who
had exorted the people to go to rail-
way station must bear the responsibility
for it. You must remember that the rail-
way station is two miles from the interior
of the city, and there was nothing in the
city itself.

The Secretary perhaps did nothing.
Early morning 1 sent for the Secretary
and asked him: “What have you done
with my letter ?” He said: “I have con-
vened a mecting of the new action com-
mittee”.

Mr. Chairman: The hon. Member 1nay
address the Chair.

Shri Lokenath Mishra: At 9 a.M. the
second action committee of which 1 was
the President was convened. As I could
not go to the committee but in time, I
gave them these directions in writing:

“Friends: any sort of haste will
be dangerous and extremely harm-
ful to the cause.

2. Stopping trains coming or
going would be a war against the
people of India and not merely a
protest against the Indian Govern-
ment’s decision.

3. People should be educated now
publicly as to the issues involved
and the cause we espouse.

4. Please do not stand on false
prestige. We must check wrong
ideas and actions,

5. My letter to Secretary yester-
day should be seriously considered
and on that basis we should go
ahead.™

Having got this note from me, non-
Congress elements thought perhaps they
were losing leadership. And in that very
meeting I definitely said: “Unless we
withdraw this programme, I must with-
draw from the committee”. And a reso-
lution was passed unanimously—the
Socialists and the Communists were un-
willing of course—that this programme
should” stop. And having done that,
those people went ahead behind me,
went to the railway station and exorted
the people, saying: “This Congressman
is going to sabotage the whole movement.
Do not hear him”. I went to the railway
station, and told them “Please do not
do it. For the sake of your
2—18 Lok Sabha.
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very cause, do mnot do it”, but
they had been engineered before.
I resigned, and at that very moment
a third action committee was formed
of which again a Socialist was the Presi-
dent and a Communist was the Secre-
tary. Is it or is it not a fact ? Therefore I
say that the action committee of which
I was the President never acted, never
came into operation and its directions
were never heard. It never gave that
programme. Now, my friend has just
now said—Ilook at the fun of it, how
irresponsible he is...

Mr. Chairman: The hon. Member’s
time is up.

Shri Lokenath Mishra: Now, what
does he say? He says the crowd did
not agree with the suggestion made by
the President, i.e., myself, at the previous
night’s meeting, but after changing his
mind the President had said and had
advised that the railway communication
should not be interfered with. At fleast
he has given me that honesty, that be-
fore the occurrence took place I had the
guts, the courage to say: “Please do not
do it”. Whether I changed my mind or
not will be proved from what I have
said, from my written directions above-
quoted. I had the courage to say: “Please
do not do it”.

Then, what happened? The third
action committee of which a Socialist
was the President and a Communist was
the Secretary misled the people to do
this, and what was the result ? What
good did it do to the cause? How
could those people, the people of Puri
gain ? This is irresponsible leadership. 1
should say it is not leadership. The
whole point is this: why was it done? |

My friend Shri Sarangadhar Das, after
all these incidents, again went back to
Puri, some days after the incidents, and
held a public meeting. And I ask: did
he condemn those people who perpetrat-
ed these acts ? Had he the guts to say
that they had done wrong? He could
pot say so because he would lose popu-
larity. He wanted to'be‘a: popular leader.
He wanted to see that the Socialist candi-
date wins in the next elecetions. I ask
him as a responsible M.P.—please let
him say in this House whether what was
done on the 22nd January at Puri was
right or wrong. Whoever might have
done it, if, it was wrong, we must say
clearly even. at the cost of our political
life: “Please do not do it. Please repent
for it”. I again ask him to test his own
heart, let him say tothem: “I was forced
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[Shri Lokenath Mishra) i, ? progress made in the First Plan has to *
to say in Parliament that what you didf; be compared in relation to the money

on the 22nd was wrong. I say it is
wrong, you have dome wrong”.
temper will rise and people will give
him simply lathis and nothing else. He
is an M.P. of India. He has a duty to
Puri also. Let him go and say his own
lieutenants that they erred and erred
egregiously.

Mr. Chairman: The hon. Member’s
time is up. I must call the next hon.
Member.

Shri Lokenath Mishra: Will I not be
allowed to use one gracious concluding
word ?

Mr. Chairman: Well, just one minute
more. Please finish.

Shri Lokenath Mishra: Let the Rail-
way Minister be kind to none, includ-
ing myself. If I was responsible for the
Vandalism even by indication, I say
I must resign from this House because 1
am an irresponsible man. But, on the
other hand, if he and his lieutenants did
it, they must also be brought to book.

Shri Sarangadhar Das: This is not
right. I have not mentioned his name at
all.

Shri Lokenath Mishra: I do not put
forth as an M.P. wrong facts. I say all
that Shri Das said is based on wrong
facts, wrong insinuation. He should learn
better by now.

Shri ar Das: The President
has been released by the High Court this
morning, the report says.

Shri Nambiar: Let us travel from Puri
to Delhi by railway now. Let us ap-
proach the Railway Budget.

Shri B. S. Murthy (Eluru) Are you
the driver or the guard

Shri Namlriar:...m the llght that it
is going to be the first year’s budget of
the next Five Year Plan on the raﬂways
On the 1st April, 1956 we are starting
our work with Rs. 1,125 crores for the
‘next five years. Let us see what we have
done in the past before we go to the
next Plan.

I have got all appreciation for whatever
has been done, but 1 consider that it is
very limited and not at all satisfactory,
because 1 cannot say that after spending
Rs. 432 crores in five years we have
achieved a lot.

My criticism can be grouped under
four main heads. Firstly, I say that the

The -

and material spent, and in that case, if
we analyse carefully, there is nothing tc
be satisfied about.

Secondly, I say that the central
factor of the Plan is its dxsregard shown
towards the one million workers on
whose efforts success depends, and the
absense of efforts to secure their co-
operation. I have to say that the Second
Plan should not go in that way.

Thirdly, I have to say that it is im-
possible to seek increased allotment for
railways from the Planning Commission
without hampering greatly the entire
growth of this country.

And lastly I find no case has been
made out for an immediate increase in
the surcharge on freights.

Now I must explain my position. Com-
ing to the performance of the last five

‘years, from the facts supplied by the

Ministry and ably proved by hon. Mem-
ber Shri Anthony, there is not much to
be satisfied about. The Railway Ministry
says that there was 2.5 per cent increase
in passenger capacity, 2-4 per_cent drop
in passenger miles, 9 per cent increase in
passenger coach miles and 19.3 per cent
increase in the quantity of traffic lifted.
I think this is not enough for Rs. 432
crores.

Out of these Rs. 432 crores, Rs. 15
crores has been spent on passenger
amenities at the rate of Rs. 3 crores per
year. Every year about 120 crores of
passengers travel on the railways and
what this Rs. 3 crores could provide in"
the form of amenities to them I leave
it to the Chair and the House to decide.
Let alone painting here and there, put-
ting some pictures or white-washing here
and there.

With regard to expenses I have to
submit that the expenditure position has
not improved. Regrouping has failed
and the hon. Minister has accepted at
last that regrouping has to be reconsi-
dered and smaller slices are to be
brought about. Therefore I need.not go
into it in detail, but he said: “I do not
want to have another S.R.C. on the rail-
ways. That is why I am_waiting for a
better opportunity to bnng in further
slices of railway zones”. But it is after
all admitted. Therefore let us await the
day when this is reconsidered and smal-
ler units are brought about.
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1 prM.

My next point is in regard to the non-
securing of the co-operation of the rail-
waymen, who number not less than one
million today. During these five years,
when we were engaged in the task of
implementing the First Five Year Plan
with so much of pomp and fanfare, did
we ever care to tell the railway workers
what they were expected to do? I ask
in all humility, and in all sincerity: Did
anyone of these one million railwaymen
know what he was aiming at during the
last five years? Whether it be in the
workshop, or in the factory, or in the
running shed, or in the marshalling yard,
or in the junctions, did any of the offi-
cers care to tell the railwayman, “We
have to do so much in five years”? Noth-
ing of that sort was done. Now, even
after fulfilling the Plan, as they say,
have they ever told the railway workers,
“We have done so much during these
five years, and we have achieved so
much, and we have failed to do so
much”, and so on? They never cared
to take the workers into confidence at
all.

Even today when we are on the eve
of the Second Five Year Plan, has the
Railway Ministry with all the apparatus
at its command cared to tell the railway-
men that in the next five years, they have
to do so much, and that they are getting
so much of allotment ? This idea never
enters their mind at all. They do not con-
sider that the railwayman is a part and
parcel of the achievements and failures
or whatever it is, of the Plan. That is the
amost sorrowful conclusion I have come to.

Why should they not tell the railway-
men what they are expected to do ? They
do not tell them because they feel that
the railwaymen must come and help
them only thinking of their wages, that
is only as wage-earners, and not as co-
partners in this national undertaking. The
old outlook has not at all changed. That
is the reason why they do not want the
willing and enthusiastic co-operation of
the railway workers.

You would recall that yesterday there
was so much of a quarrel between Shri
V. V. Giri and Shri Alagesan on one
point. It was not a small point at all,
It was a very impartant point. Shri V. V.,
Giri said that the Railway Ministry can,
and must, get the enthusiastic co-opera-
tion of the one million railway workers.
But if this splitting tactics of putting
one section of trade unionists against the
other, and encouraging one section as
against the other on account of political
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prejudices and personal motives, conti-
nues, then there will be no end to it; what
will happen is that the railwaymen will
simply get disgusted with it and they
will only be wage-earners, and will not
develop themselves to their full stature
of co-partnership. That is why Shri V. V.
Giri stressed this point yesterday. I also
feel the same way. Shri Asoka Mehta
and Shri A. K. Gopalan also had sug-
gested that this problem has to be sol-
ved in a better way.

The Deputy Minister of Railways, in
the course of his speech yesterday, ans-
wered this point by saying that after all,
this was due to the Labour union lead-
ers themselves. I say that we have noth-
ing to do with it. I ask in all humility,
whether the Railway Ministry has not
supported a particular wing of the Fede-
ration encouraged them and set them
against the other wing. Are they not
ssuing passes, and giving privileges and
circulars in favour of one’ wing only,
and at the same time condemning the
other wing ? Is this the tactics that the
Ministry should follow, if they want the
co-operation of the railway workers ?

The railway industry is not the con-
cern of only a few officers sitting.above;
the expansion of the railway industry is
the concern of the Indian people as a
whole, and the Indian people therefore
rightly expect an answer from the Rail-
way Minister to this question.

How is it that this question has ac-
quired such a great importance today ? It
has acquired importance because the
railways today are the biggest under-
taking in the public sector. They have
already got a capital of Rs. 900 crores,
and they extend over a total length of
34,000 miles or so. And we are now
going to spend another Rs. 1,125 crores
on the expansion of our railways.
And it is on the expansion of the rail-
ways that the success of our Second
Five Year Plan will depend.

When the railways were company-
managed, and the Britishers were in
charge of them, they could have done
things in the.way they wanted.. But
surely, the same thing cannot continue
now. The continuance of the bureaucra-
tic apparatus at the top, and the politi-
cal quarrels or mischiefs behind the
railwaymen cannot be justified now.
They have to be given up completely, if
the railwaymen are to do their job well.

Since we are experimenting with the
public sector, we have to be very care-
ful on this point. AndIam glad to find
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that we are going to extend the public
sector still further. The public sector
cannot succeed without the willing and
enthusiastic co-operation of the men em-
ployed in that sector. I therefore submit
that the case of the railwaymen acquires
priority at the time of this budget.

Let us take the question of the wages
of the railwaymen. It has been said that
they have been given some increase in
wages. It is true that a few rupees here
and there might have been given, but
let us see the sum total of it. The class
IV employees who constitute more than
55 per cent of the total number of em-
ployees are getting only Rs. 78 p.m.
on an average, according to their figures.
Is that a real and reasonable wage in to-
day’s circumstances ? Let us see again
whether the railway workers are justi-
fied in asking for an increase. They
bave got a right to ask for an increase in
their wages. For, it is a fact that the
railway earnings have shown an increase
during the last seven years, that is from

1948 to 1955. There has been an annual

increase of Rs. 80 crores in railway
earnings. That shows that the railway-
men have contributed their utmost to the
nation.

Further, originally the contribution to
the Depreciation Reserve Fund was made
at the rate of Rs. 15 crores a year. But
subsequently, that is in 1952, the amount
was increased to Rs. 30 crores; in De-
cember 1954, it was again increased to
Rs. 35 crores, and today the proposal
is to increase, it to Rs. 45 crores. So,
the amount has gone up from Rs. 15
crores to Rs. 45 crores which is nearly
three times the original amount.

All these years, the railways were pay-
ing 4 per cent interest, but from this
budget year they have to pay Rs. 36
crores towards dividend charges. Over
and above this, on sevéral occasions,
they have paid from their surplus to the
general revenues. Apart from this, there
is a Stock Reserve Fund of Rs. 166
;liores, at the end of the First Five Year

an.

Are these factors not sufficient enough
to justify the demand of the railwaymen
for' a reasonable minimum increase in
their wages, not in cash; but in kind, in
the sense that they should be compensat-
ed for the fall in the real wages ? Is that
not a reasonable demand that the rail-
waymen can make ? Can they not come
forward and say, let us have some cour-
tesy, let us have some decent settlement,
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let the Railway Ministry at least give a
promise that they will appoint a wage
commission to go into this matter, and
in the meanwhile give us some interim
relief ? Is that not a very reasonable de-
mand ?

After all, it was not without any
thinking that Shri V. V. Giri had sug-
gested this. If that suggestion had come
from our side, then the Minister might
probably have thought that it is we who
are creating troubles, and trying to fish
in troubled waters. But in reality, it is
not so.

Let us try and persuade these railway-
men to come forward and give out their
best. That persuasion must come from
this House and the Minister; and the
Minister must forget all political preju-
dices/ and bickerings, and narrow minded-
ness, if he has any. If he says that he
has no narrow-mindedness, then I am
prepared to accept it. But let him say so.
And let him grant this wage increase, so
that he can enlist the willing co-opera-
tion of the railwaymen.

1 have two more points to deal with,
and I shall be very brief in my submis-
sion, for the time at my disposal is
short. My hon. friend Shri T. B. Vittal
Rao has dealt with one of the points
yesterday. We have got about 29 per cent
of the total outlay on the Plan allot-
ted to railways and transport. The rail-
ways are getting an allotment of Rs. 1,125
crores, whereas industry and minerals
get only 19 per cent of the total outlay.

If we allot more money for railway ex-
pansion, at the cost of industry, them
what will happen is that industrialisation
will get postponed; for the time being,
railway expansion may feed the villages
with more consumer goods. It will give
us some revenue but what will happen is
that in the end the. railways will find it
difficult to accommodate themselves be-
cause- the charge on the capital is in-
creasing and the charge on the Depre-
ciation Fund is also increasing. So, in
the end they will find it very difficult.
Then, the freight increase should be rea-
sonable.

I now come to the question of the
treatment of railwaymen—victimisation,
reinstatement etc. under the Safeguard-
ing of National Security Rules. I have
received an express letter this morning
from Shoranur saying that the Assistant
General Secretary of the Labour Union
has now been charge-sheeted and he was
suspended on the 10th under the Safe-
guarding of National Security Rules
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though the hon. Minister, Shri Lal Baha-
dur Shastri, promised us several times
that these Rules are not being used at
present. I will deal with those subjects
during the Demands. I have no grudge
in thanking if there is improvement. But
thanks I give with all these reservations
of mine.

Shri B. S. Murthy: Let it be with
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Shri Mathew (Kottayam): I know we
are hard pressed for time and so I
hope to be very brief. I want to refer
only to two things, one of a general

character and the other of a more spe-
cific nature.

%

The question of order of preference
or of priorities is of great practical im-
portance in every walk of life because we
have to choose not only between good
things and bad things—that is perhaps
easier—but between good things and
good things, between good things and
slightly better things and between good
things and a little less good things. We
have to make a choice here in the pre-
sent case between two points of view,
one the need for the expansion of railway
as fast as we can, as much as we can,
i.e. the opening up of all parts of the
country by railway lines. The other, 1
do not say far less important, is the ques-
tion of increased amenities especially for
third class passengers. It cannot be said
that 1 do not press for amenities—I do
press for them and I do join the chorus
of demand for them—but frankly,
when there is a choice between the two,
I would like to stress a little more the
need for faster and greater expansion of
railway lines.

Coming to this question of amenities,
especially for the third class passengers,
I have already said, I am all for it. But,
then, simply to call third class by the
name of second class would not add to
the amenities. 1 know that that is not the
intention of the Ministry. The intention
of the Ministry is to increase the ameni-
ties and then change the name. But this
change of the name is not financially a
very cheap thing. I "am afraid it is a
costly thing, though I have no accurate
figures that 1 can give. Because it is a
somewhat costly thing, I would suggest
that it should wait till substantially there
is improvement in the amenities. When
the amenities are increased and when
they practically approximate to the
amenities of the second class, they be-
come in substance second class even
though called by the old name of third
class. Therefore, let us not be in a hurry
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to change the name; let us spend all the
resources that we can spare for the in-
creasing of the amenities.

I am reminded of an old joke of
a medical practitioner who is said to
have performed miraculous cures by
simple oil, Latinised ! To call oil by a
Latin name may give it the air of dig-
nity in western Materia Medica, but the
medical qualities remain as before. Even
so, to call third class by name of se-
cond class will not by itself be of any
advantage; even psychologically, it may
not be very much of an advantage. It
may make third class passengers feel that
now they are travelling by second class.
When the amenities have not substan-
tially increased, that feeling however is
not worth much.

Again, it has been said that it would
also probably mean increased fare. I
know and admit it is a reasonable pro-
position that when amenities are increas-
ed, somebody has to pay and the passen-
gers it is that have to pay. The Deputy
Minister brought forward that somewhat
invincible or unanswerable argument
and yet the desirability of the measure
will so much depend upon what the in-
crease .would be. If it is very slight and
very nominal, it may not be objection-
able. But if the increased amenities
would mean substantial increase in the
fares of the third class passengers, then
one feels a little doubtful about the
whole measure. So, I plead that if there
is to be an increase, it should be of a
very nominal character.

Again, what about the present second
class ? Previously it used to be called the
intermediate class; now it is called second
class. When the third class is renamed
second class, what is to happen to this
present second class? I would say that if
the third class will come to have practi-
cally all the amenities of the present
second class, then the present second
class will practically wither away as it
were. But, if the conversion of this pre-
sent second class compartment into
something else wollld again be a costly
proposition, one feels a little doubtful
of its soundness. All the satisfaction
there will be, is that there are only two
classes and not three classes and I do
not know whether this satisfaction is of
a substantial character as to pay for
heavily.

That brings me. to my next point of
the ideological consideration, namely that
we must have classless travel, as much
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as possible. Let us have a classless society;
that is the first thing and the other thing
will naturally follow. If you tell me
that by introducing classless travel, you
can facilitate classless society, then I am
sceptical about it. I would say that it ig
just the other way about. It is just like
stating that by wagging the tail, you can
wag the dog as it were. Classless society
is that where the incomes are though not
on an equal level, are very close to one
another. That should precede first and
then the other thing will naturally follow.
By introducing classless travel 1 do not
think we can hasten the day of classless
society.

I now come to a specific suggestion.
I would commend to the earnest atten-
tion of the Railway Ministry the open-
ing of a new line between Madura
nearer the east coast in South India and
Cochin, on the West Coast, with its new
harbour rising in importance. A short
line of railway communication between
Madura to the east and Cochin on the
west coast is obviously an advantage,
upon which I need not dilate. I need
not stress the importance of Madura in
the Madras State nor the importance of
Cochin in Kerala, as a harbour on the
west coast. A short line of communica-
tion between the two places is to be
desired from every point of view. 1
would say it is more important from
the point of view of the Madras State,
though I am not specially stressing that
point. However it would also open up
a large portion of Central Travancore
where we grow in large quantities car-
damom, rubber, pepper, etc. and would
facilitate the transport of these products
to the Cochin harbour.

It is well known that the most beauti-
ful parts in India are Kashmir and
Travancore or Kerala. And in Travan-
core or Kerala, there are a few spots
which will excel in beauty—the Periyar
Lake and its shores—and practically all
distinguished visitors to Travancore-
Cochin avail themselves of the opportu-
nity to go to the Periyar Lake. This new
line which I am suggesting would be of
great convenience to all such visitors to
our State.

I will not go into further details. May
I remind you that I began by saying that
the extension of railway lines should be
given priority over the increase of ameni-
ties ? Consistent with that, 1 urge the
opening up of this new line between
Cochin harbour and the great centre to
the east of it in South India, Madura.
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With these observations I would also
join the chorus of tribute that has been
paid to the Ministry for the great strides
that have already been taken in the mat-
ter of Railways and for the development
}Ia_{ans that they have placed before the

ouse.

Shri S. L. Saksena (Gorakhpur Distt.
—North): First of all, I would like to
join Shri Giri in what he said about
trade union democracy in the Railways.
It has been a very sad affair for us to
have to ask the Minister not to treat
railway labour as any other labour. Un-
fortunately, there is a feeling all over the
country that the Governments, both Cen-
tral and Provincial, are partial to one
section of the trade union. We have
been protesting against it everywhere
and I would request the Railway Minis-
ter not to let that feeling prevail in the
minds of the Railway labour. A strike
in the Railways is a very serious affair
and let not the labour become desperate
by not getting the relief required urgent-
ly. I would urge on the Railway Minister
to respect the conscience of this former
colleague Shri V. V. Giri for earning
the gratitude of labour in the country
and I join in the appeal he made which
was both honourable and worthy of him,
I will not say more upon this, but if the
issue is resolved—either both sections
will be restored to their old position but
there will be one federation or a refer-
endum will be resorted to for deciding
the issue—that will be the most ideal
thing.

I would like to draw the attention of
the House to the miserable conditions
on the S. S. Light Railway, which is
still an anachronism. I am sure our
Ministers travel from here to Saharan-
pur—and one of them lives very near
that place.

The Parliamentary Secretary to the
Minister of Railways and Transport (Shri
Shahnawaz Khan): Several times.

Shri S. L. Saksena: I hope he knows
about the conditions of work, the long
hours of work, etc. of the staff here, and
all these things are a crying shame. 1
hope this Railway will soon be taken
over and no extension will be given to
that company. This Railway is in an
important section of our country and 1
hope the trouble in taking ovér this
Railway is worth while, because the con-
d'ijtlions of those railwaymen are miser-
able.

About the delay which occurs in
attending to the grievances of railway
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workers, here is a case about 19 years
old and still undecided. It is a case of
a Train Examiner who was given double
punishment in 1937. For several years
this was continuing and several officers
looked into the case. I personally wrote
to the then Minister—that was in 1950.
Thereafter one General Manager, Shri
Basu, personally went into the case and
observed “I have a feeling that the man
was a victim of some form of bias”. But
the story is that this fellow is an effi-
cient Train Examiner, he was put on
many Railways carrying the Governors
of Bengal, Orissa, etc., and the King of
Nepal, but he did not pay visits to his
bosses and did not also grease the palms
of some people. He rather got into the
bad books of those bosses, which was
the cause of his punishment. Then the
matter was sent to the Law Officer for
examination, who also said that he was
the victim of some form of bias. But
even till today the case is undecided. I
personally wrote this letter on the 23rd
February, 1956 to the Chairman of the
Railway Board:

“It is really astonishing that in-
justice done in 1937 should not be
rectified even after 19 years, des-
pite the fact that a General Mana-
ger wanted justice to be done and
the Law Officer reported in his fa-
vour. I would be grateful if I get
a reply by the. time the Budget de-
bate comes up, so that I may know
your point of view as well lest I
might say something which may be
unjust to your department”.

I have got no reply so far. I hope
this case will now be taken up after
19 years of injustice has been done. This
is not a solitary case; there are similar
cases which unfortunately are found
everywhere. I hope that the Department
would be more efficient in their work in
attending to such cases and removing the
just grievances of the labour, because
much depends upon the allegiance of
the workers and the feeling that we
create in them by removing their griev-
ances against injustice. I hope the griev-
ances will be redressed without delay.

There is a special class of railway-
men whose case I would like to bring
to your notice and they are the train
examiners who are involved when there
are accidents. The Railway Accident En-
quiry Committee in its report under
para 155 observed:

“One important fact which has
been mentioned practically :’L all
CMESs concerned the pay sc: of
train examiners. The work of
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train examiners, it was stated, was
of highly technical nature had has
to be performed under very diffi-
cult conditions. The skill expected
from these men is no lower than
that of the fitter chargeman in loco
shed and yet the grade was lower. ..
It was strongly pressed that if
the raising of the standard of the
train examination was desired the
grades allotted to the train exami-
ners should be raised so as to bring
it on a line with the grade for fit-
ter chargeman in the loco shed. It
was pointed out that on account of
poor grade not only the quality of
new recruits are poor but the train
examiners in the existing working
post are also suffering from a shape
of inferiority complex which was in
no small degree responsible for the
unsatisfactory quality of train exa-
mination. The force with which the
CMEs have referred to the matter
compels attention”.

I hope that in the interest of the safety
of the human lives this recommendation
should be given effect to and they should
be given the category of fitter
charge-men in the loco shed.

There is then the case of telephone
operators who have no venue of promo-
tion. They begin as operators and retire
as such and their number is very large.
They have been repeatedly crying but
there was no reply. I hope that this im-
portant section of the people will also
receive justice.

We have got railwaymen working in
the NEFA area also and the cost of liv-
ing in those areas in Assam, Manipur
and Tripura, is high. There has been a
demand for special concessions on many
occasions but nothing has been given. 1
request the hon. Minister to give some
special commercial allowance to the staff
working in that area because of the
hazards to which they are exposed and
the bigh cost of living.,

I wish to congratulate the hon. Minis-
ter on his decision regarding State cate-
ring: I have close contact of such ven-
tures and 1 would like to offer a few
suggestions and point out the dangers
that lie ahead. It isreally a great thing.
In the railways all over the world, there
is competition between the railways and
the contractors to give the best catering
service in order to attract large number
of passengers. In our railways there is
no competition. Still, we should try to
look after the welfare of the passengers
by giving them the best catering service.
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I had the honour of being the Chairman
of such a committee in OT Railway
when we enquired into the conditions of
the contractors. I brought some cases
to the notice of the late Shri N. Gopala-
swamy Ayyangar about subletting by the
contractors. What happened is this. The
contractors without themselves doing any
work earn thousands of rupees from
the other vendors and poor people.
Even now this thing exists in certain
places. When Shri Ayyangar came to
koow about it, enquiries were made
and a co-operative society was es-
tablished. The society at Khurja is doing
good work. In another case, the contrac-
tor was there for a part of the time and
he discredited the complaint.

There are three kinds of catering—
contractor, co-operative and State cater-
ing. Now the State is undertaking this
work. There is the danger of the con-
tractors all over the country combining
together and showing that this will fail.
When these contractors were running
this, the railway staff used to get free
their tea, break-fast, etc. They are all
now gone. (Interruptions) Formerly
when there were any complaints, they
never took it down on account of that
reason. But now they would try to in-
vite complaints and see that even the
best efforts of the State-catering service
are nullified by the complaints. These
complaints should, therefore, be viewed
in their proper perspective. I hope that
this experiment would help the workers.
I can assure you that the workers on the
railways are whole-heartedly with them.
They want this to be expanded. I have
also received so many letters that it should
be expanded. I would request you to
expand this as much as possible. Even
pow, what is happening is this. A racket
has begun in the recruitment of persons
for service. The old persons who had
been in service for about twenty years
and more are dismissed and young men
are put in on receiving Rs. 100 and
Rs. 200. This sort of money racket is
being created and this should be curbed.
Some big contractors are doing all these
things. There is no limit to their doings.

About these vendors, I have to say
something. What happens ? The railway
gives all the materials. Actually they are
oot there all the 24 hours. So, they put
some two or three persons and take some
commission from them. Thus, actually
they make a lot of money. There are no
proper accounts. There should be proper
accounts so that much money may not
be lost. If a proper check is kept, much
money would be saved. With regard to
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vending you should make the vendors
servants of the Railways. You give them
the materials and ask them to serve them
to the passengers. In that way you will
be able to serve good food to the public
through your own staff.

There is not enough time and there-
fore I conclude by saying that in this
matter the Railway Administration de-
serves hearty congratulations and full co-
operation in enabling them to see .that
this is done as early as possible.

Shri Satyendra Narayan Sinha (Gaya
West): The railway Minister has already
received congratulations and bouquets
of praise from every section of the
House.......

NShri K. K. Basun (Diamond Harbour):
o.

Shri Satyendra Narayan Sinha: Ex-
cepting yourself, perhaps. I think he
must have had a surfeit of them. Even
s0, my desire to compliment him is so
irresistible that I cannot help even add-
ing to the surfeit that he has already
got.

The Budget that he has presented to
the House, from all accounts, is a re-
cord of achievements and development
for the Railways. It bears an unmistak-
able proof of the impress of his persona-
lity. His presence is felt at all levels
of administration as is reflected in the
unfailing courtesy cf railwaymen and
their anxiety to help the railway users.
The very fact that the railways have al-
ready exceeded the targets set before
them for fulfilment during the First Five
Year Plan goes to show the efficacy of
the administration and the earnestness
and sincerity with which the railwaymen
at all levels are trying to rebuild this
country and help in the fulfilment of the
targets that we have laid before the
Railway Administration as also for the
development of this country.

I need not recount the many achieve-
ments that the Railways have to their
credit because at the fag end of the
debate it will only mean repetition of
what my hon. friends have already spo-
ken. But one can in a passing way say
that the Railways have already exceeded
the targets of the First Plan. They have
spent Rs. 432 crores, Rs. 32 crores
more than that was the fund allotted to
the .Railways for utilisation during the
First Five Year Plan. The Chittaranjan
Locomotive works has also exceeded the
target ang produced 337 engines, much
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in excess of the target of 268. The In-
tegral Coach Factory has also gone into
production. There is also improvement
in the performance of the Railways in
the wagon load, in the net ton-mile per
wagon per day and in the use of wagons
and engines. This shows that the Rail-
ways have been trying to utilise the re-
sources that are at their disposal and try-
ing to make the most of them.

At a time like this when the Railways
have already given proof of their ability
to utilise the funds allocated to them, it
has come as a sort of disappointment to
many of us to learn that the Planning
Commission has cut down the allocation
for the Railways in the Second Five
Year Plan. From a perusal of the cuts
imposed, one finds that the impact on
the construction of new lines and on the
rolling-stock will be the greatest. The
original allocation for rolling-stock was
Rs: 467 crores but now the Railways
have decided to spend only Rs. 380
crores. For the new lines I find the
original allocation was Rs. 195 crores
but now that amount has been cut down
to Rs. 66 crores.

The impact of the cuts will be felt
on a problem with which we are all very
familiar and we are exercised about it.
The overcrowding in Railways it appears
will continue as it is today. The little
increase in the capacity of the Railways
to carry more passengers will not appre-
ciably wipe off the overcrowding and
the increase in the capacity of the Rail-
ways to carry 3 per cent of the passen-
ger oﬁenng only is very insignificant in
its effect in the matter of relieving the
overcrowding. Those of us who have to
travel on the North-Eastern Railway
know the fate of the passengers travel-
ling on that line. I won’t be exaggeraung
if T say that on many occasions you will
find that passengers travel on the top
of the coaches and the passengers are
packed like sardines in the compart-
ments.

An Hon. Member: Daily occurrence.

Shri Satyendra Narayan Sinha: - An
hon. friend over there says that it is a
matter of daily occurrence.

Shri K. K. Basu: You also accept that.
Say, most of the time, why say ‘on many
occasions’ ?

Shri Satyendra Narayan Sinha: I
should like the Railway Minister to ap-
ply his mind to this problem with greater
urgency than will be the case with this
present allocation.
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Then, with respect to the timings I beg
to draw the attention of the Railway
Minister to one thing. For completing a
journey of 30 to 35 miles across the
Ganges from Patna, a person has to
spend about 5 hours and during the
rains it goes up to 8 hours and even 9
hours. In respect to the time taken, as
also the punctuality of trains, I am really
SOrry to say that the position is not satis-
factory. This continues to be a legacy of
the past and has not shown any appre-
ciable difference under the present Ad-
ministration. During the O.T. Railway
Administration the trains were noto-
riously late, overcrowded and they con-
tinue to be so even now.

Between Patna and Plaeza Ghat the
steamer service is not enough to carry
passengers across the Ganges. In addi-

tion there is a private ferry service which'

carries passengers from Patna across the
Ganges and also back in country-made
boats. It is not possible to run these
country-made boats service during the
rains. Moreover, the rate charged by the
Railways is also much higher than
what is charged for covering the same
distance through trains. The Railway
Minister has got to apply his mind.to this
problem. In fact, from the human point
of view it would have been more wel-
come if the Railways had constructed a
bridge near Patna to link North Bihar
with South Bihar, but unfortunately it
could not be so. As long as it is not
possible the Railway Minister must apply
his mind to solve the problem of the
passengers going across the Ganges so
that they may be saved from the contin-
gency of having to spend 6 or 7 hours
for covering a distance which would
otherwise be covered in three hours at
the most and, secondly, from having to
go in packed compartments.

2 PM.

Then, according to the Estimates Com-
mittee the railways have yet to renew
track to the extent of 7,300 miles and
their estimate is that during the Second
Five Year Plan there will be an addition
of 5,000 miles. So, the total will come
to about 12,000 miles of track renewal.
The railways will now be able to renew
only 8,000 miles with the amount allot-
ted to them, leaving 4,000 miles of track
renewal in arrears. This will again oblige
them to introduce speed restrictions over
considerable length of track.

I would specially draw the attention
of the Railway Minister to the track bet-
ween Patna and Ranchi. The Member
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for Transportation who was the General
Manager of the Eastern Railways is well
aware of the fact that that track needs
immediate renewal. But in spite of the
fact that it is one of the most important
lines connecting Ranchi and Patna and
fusther on Jamshedpur, the railways
have not yet found time to apply
their minds to this problem. The track
continues to be in a bad state and any-
body who has travelled on that will
admit that a journey on it is unsafe,
and passengers feel very much appre-
hensive at night. When one looks at the
heavy arrears of track renewal including
even important lines like Patna-Ranchi,
one feels very disappointed.

Mr. Chairman: The hon. Member has
two more minutes left.

Shri Satyendra Narayan Sinhz: I shall
try to finish.

I must place on record my apprecia-
tion of the anxiety of the Railway Minis-
ter to bring home to the people the ideal
that we have set before us and he has
already acquired a reputation of being a
great leveller; he has already decided to
level up the third class on the rail-
ways and is anxious to abolish class
distinctions. We do hope that while these
class distinctions are gradually done
will not result in increase in fares
alongside with upgrading of the ame-
nities for the present third class which
will be named as second class.
A sort of apprehension has been created
by the statement of the Deputy Minister
yesterday that they might resort to in-
crease in railway fares, whereas, in the
other hand, we had expected that very
soon the Railway Minister would come
forward with an announcement that
there would be some more concessions
in railway fares. It has created a scare
in our minds and the jubilation that
was created at the upgrading of the
third class, with the provision of addi-
tional amenities, has been damped.

Mr. Chairman: The hon. Member

must conclude now.

Shri Satyendra Narayan Sinha: I have
one word to say about the Bihar Bnak-
tiarpur Railway. It is a matter of grati-
fication that the railways are now taking
this over, but the survey has to be under-
taken and it will take some time. You
are aware, Madam, that we are going to
celebrate. Lord Buddha’s Parinirvan this
year and it will not be possible for the

.present light railway to cope with the

heavy rush of the passengers; a large
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number of distinguished visitors from
foreign countries are also coming. So, I
think, if the Railway Minister pending
the survey, decides to take over the rail-
way straightway, it will not mean more
than Rs. 20 lakhs at the most. They are
aware of the experience they had in 1953
Mela when Rs. 40,000 had to be paid
by Government to Railway Board in
freight and hire charges without using
the two locomotives loaned to them.

I would conclude by saying that the
railways are the real carriers of the mes-
sage of the socialist pattern to the mas-
ses and the classless travel that is now
being introduced will go a long way to
create-a sense of jubilation among the

people and bring home the realisation of -

the welfare.ideas that we have set be-
fore ourselves.
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Trivedi.
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this is his maiden speech.

Mr. Chairman: Yes, this is his first
speech. T
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bers are reading here.
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Shri Mohanlal Saksena (Lucknow
Distt.—cum Dara Banki Distt.). The
budget relates to the first year of the
second Five Year Plan, and I feel it
my duty to make certain suggestions.

_Mr. Chairman: I may remind hon.
Member that there are only about five
or ten minutes left. Kindly conclude soon,
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because there are one or two more
Members to speak before the hon.
Minister begins to reply.

Shri Mohanlal Saksena: Then, I con-
clude. Let the others have the satisfac-
tion of speaking.

=i oy (I TOET  GAAEET) -
TR A {H A =R T FIA FHTEL
T frar € 39 & foF & oo B aes-
g ’AT § |

SqT AE faar St | 9gt 93 dUT g
& ATT FY AT A< =41 g4 & Wi fafres
u@m#msﬁ@wﬁt |

4
:
/ﬁ:
3
3
i
%

33
E
3
g
3w
1%

5

3

E

.3%
g%wii
‘%&i

4

7 MARCH 1956

%%ggﬂﬂ,%ﬂﬁ§§§i
ﬁl”gw EDE -
4 5 Ji%%i
17 dax31
EEEERT e



1881 Railway Budget—

T ¥ wfafa § ag Fa 9w g &
fora 2= 93 forae ATAeY ST & 99 )
Sa @ St e wifed | 59 gee §
# qige A g &1 faie &7 &

437434
iﬂa%
Er

5

i3

59

3
%’ﬂﬂv

Ef

3

3
2
i
:
1

@ § 5 g gk frgg gu T A
o W =mm &

Shri B. S. Murthy: I am going to
finish my big lecture in five minutes.
I rise to thank the hon. Minister for the
message of hope he has given to the
Station Masters that appropriate adjust-
ments will be made. I thank him for this
and I hope that this appropriate ad-
justment will please the 20,000 Station
Masters who have been subjected to lot
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of inconvenience and hardship. Their
salaries have not been increased in spite
of multifarious duties and sometimes
their plight is woeful. I hope the hon.
Minister will state in his reply what
exactly this appropriate adjustment is
and I trust his speech will be a real
message of hope.

1 want to mention one point about the
vendors. I think a lot of complaints are
being made and the state of affairs in
Delhi Station as well as in Pathankot is
not very encouraging. I will take up
this matter when I get a proper chance
during the course of the debate.

Regarding the Railway Federation, 1
have one word to say. If the two wings
are not going to come together it 1is
better that the Minister or the authority
concerned tells them that no wing will
be recognised. It is better that all unions
are asked to send their representatives
and a new Federation of workers may
be created.

One word about the lack of lines in
Andhra. I think the Deputy Minister
knows the position, because he has been
recently touring the whole Andhra area.
It is not very encouraging. There is one
line from Bezwada to Guntakal and
another line from Bezwada to Madras.
The whole area, comprising thousands
of miles, is not at all covered. I would
like to say that the Maidukud-Nellore
line is not sufficient. I hope the Kazipet-
Mecherla-Gudur line will be given top
priority.

I think I have finished in five minutes.

The Minister of Railways and Trans-
port (Shri L. B. Shastri): Madam, I
welcome the criticisms made in the
course of the debate. Only, 1 wish they
were more related to realities. But when
the Opposition considers it a part of its
duty to criticize whether there is enough
justification or not, there is no help and
one has to put up with it.

Dr. Lanka Sundaram (Visakhapat-
nam): You don’t include Shri Giri in
the Opposition, do you ?

Shri L. B. Shastri: I shall say some-
thing about Shri Giri later on. But I
won’t take up the attitude he took.

Shri B. S. Murthy: Now, about Shri
Lanka.

Shri L. B. Shastri: Criticism, I might
be premitted to say, Madam, has its
effect only if there is some reality about
it. Otherwise it often falls on deaf ears.
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However, this should not mean that
there are no shortcomings on the rail-
ways and there is nothing further to be
done. The work that we have to do is
enormous and necessitates rapid im-
provements in so many directions. We
will therefore do our level best to do
our utmost in the light of suggestions
made by hon. Members.

The Deputy Minister has already

covered several points and I need not.

cover the same ground. I shall therefore
deal with some of the other points raised
during the course of the debate in the
last two days.

Shri Asoka Mehta referred to win-
dow-dressing on my part. But I am sorry
that I am not at fault. It really depends
>n how you view a thing. Sometimes
<oloured glasses give you a deceptive
picture of things.

Shri Asoka Mehta: (Bhandara): My
glasses are white.

Shri B. D. Pande (Almora Distt.—
North-East): Window dressing is done
by boddey girls and not gentlemen.

Shri Nambiar: Delhi jaundice.

Shri L. B. Shastri: 1t is not the words
and phrases but the ideas and proposals
which were put forth in my speech which
have given it perhaps a likable and
popular touch. I therefore wonder whet-
her I should deserve Shri Asoka Mehta’s
criticism on that score. I take it as a
compliment if 1 am dubbed as a good
salesman as I am in the happy com-
pany of Shri Asoka Mehta himself. 1
am glad Shri Asoka Mehta, as a sales-
man of his party, has also no insignifi-
cant achievement to his credit.

I entirely agree with Shri Asoka
Mehta that there should be better co-
ordination between the various means of
transport, and I have been myself fre-
quently emphasizing that fact. A Study
Group in the Transport Ministry was
formed to study this problem, and it
has made useful recommendations. The
setting up of the Rail-Sea Co-ordina-
tion Committee is also a step in the
same direction. I regret I do not agree
with him that it would have been feasible
to consider and decide this matter,
which is really very important, without
examining all the aspects of this prob-
lem by some committee. And the report
of that Committee is expected to be
received very soon.

. However, two things have to be borne
in mind when we talk of this co-ordina-
tion, especially ir the present context.
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The railways have to carry 93 per cent
of the total traffic, and may have to
do the same in the coming years. And
then it should not so happen that all
the high-rated traffic is carried through
other means of transport and the other
low-rated goods only are left over for the
railways. The House will agree that roads
and road services have still to develop,
which would naturally take some time.
The House, however, knows that the
State Governments are more or less au-
tonomous in this matter. But in consul-
tation with them we have framed the
Motor Vehicles Amendment Bill which
has been introduced in this House, and
I am sure when the law has been enact-
ed in this regard it would go a long way
to help in the development of road trans-

port.

Regarding coastal shipping, one of the
terms of reference for the Rail-Sea Co-
ordination Committee is whether any
standing machinery should be set up for
this purpose. Let me hope that it would
be possible for us to take active steps in
this regard during the next five years.

It is very unreasonable on the part
of Shri Tulsidas Kilachand to suggest
that the railways have not been able to
cope up with the total traffic of goods—
which we have never claimed to have
done. The railways bave, if he will per-
mit me to say so, done remarkably well
in the matter of loadings. It is true that
registrations have mounted up. They had
mounted up, which I have myself admit-
ted in my speech. But the way we tack-
led the problem and cleared the
goods should deserve the notice of
Shri Tulsidas Kilachand to a far
greater extent than in the past. We
are passing through the busiest sea-
son just at present, and I do not know
what .the present position of our regis-
trations is. But I have no doubt that
the railways would be able to handle
it successfully.

I am sorry that Shri Tulsidas Kila-
chand tried to create a scare among the
people and some of the factories, be-
cause he said that some of the factories
may have to close down due to_short
supply of coal. When he says that, I
may be allowed to say he is neither
fair to himself nor to the industry. I
have yet to know of a mill which had
to close down on this account, that is
on account of the short supply of coal.
A scare, I remember, was created some
time back also; but it proved \yholly
false. It would be strange if the railways
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on the one hand helped in the setting
up of new industries and allowed
old ones to close down. I might say
that the railways may have inadequate
stock of coal and some time or the other,
but no industry which is vital to the
country will be allowed to suffer.

We will of course give all facilities
to export goods, and we are already
doing so, except perhaps in the case
of iron ore which will have to be fur-
ther tackled. The railways have fixed
a very high target of performance in the
Second Five Year Plan, and they have
to do their utmost to achieve it. I have
every hope that they will not fail.

Shri Tulsidas Kilachand also referred
ta the express goods trains. He said that
the other goods trains might suffer as a
result of these express goods trains. Well,
I can only assure him and the House that
we will take all precautions to avoid it.
The House might remember that I men-
tioned about the Chasing Section in the
last session when the discussions on the
budget were held. I had said that we
would be setting up Chasing Sections
on each Railway and, if possible, in
each Division. I might inform the House
that the Chasing Section is already work-
ing with a view to avoiding detention of
ordinary goods trains; and I might also
say that they have done a good job.

For the goods reaching their destina-
tion within an assured period I do not
think there is any objection to a sur-
charge being imposed. In fact I was
glad to hear publicity from a big indus-
trialist the other day that they will be
prepared to accept a surcharge of 25 per
cent. if the period is guaranteed. I should
not like to take the time of the
House regarding the speed of goods
trains. Shri Venkataraman has quoted
the relevant figures. There has been an
Increase in the speed of goods trains in
three Railways. ©On the others, it has
gone down, mainly because of various
engineering works which are under cons-
truction, especially on the Western, Cen-
tral and Southern Railways. The North-
Eastern Railway has its own problems of
serious floods and breaches every year
which has resulted in the slowing down
of the speed in that Railway. But, 1
would like to mention that the density ot
goods trains has gone up by 32 per
cent. In this connection, I can do no
better that read out the conclusions ar-
rived atby the Efficiency Bureau. I shall

7 MARCH 1956

General Discussion 1886

not read out the full quotation; I shall
read only a few sentences.

“The increase in density has a
very marked adverse influence on
speed. Above 80 per cent. utilisa-
tion of capacity the speed tends to
drop fast with an elemental increase
in density. Line capacity works are
indicated on all sections where the
utilisation is above the optimum
limit. On the broad gauge, the per-
centage utilisation of capacity on
the main route is very high pointing
to the urgency of works for increas-
ing line capacity. On certain import-
ant lines of communication, the
density has reached almost the satu-
ration level. The yards on the way
have also to take a share in the
strain. Good operational results
can hardly be maintained on sec-
tions working as a rule at satura-
tion level. Increase in line capacity
on such sections and also the simul-
taneous improvements in facilities
in the yards on the way, theretore,
appear to be necessary if the stand-
dard of efficiency in regard to speed
is to be appreciably raised.”

‘The hon. Deputy Minister has aiready
dealt with the question of the abolition
of third class. There should be no point
in upgrading the third to the second
class if certain further amenities are not

rovided. In any case, it will have to
done early. I should like the arrange-
ment of having two classes only to be
started on the branch sections as early
as possible. The present second class pas-
sengers do not get sleeping accommoda-
tion. In this House itself, several ques-
tions have been asked on that subject.
In the new arrangements that we propose
to make, they will be provided with
sleeping accommodation. In fact, my aim
is to provide sleeping accommodation to
the passengers of the present third class
and would-be second class during the
course of a few years if not earlier. They
will, of course, have to pay the usual sur-
charge. Shri Frank Anthony and some
other hon. Members need not be afraid
of the steps that I propose to take in
this direction.

Shri S. V. Ramaswamy,—he does not
happen to be here—is rather very an-
xious regarding the convenience of offi-
cers not being curtailed. I shall bear that
in mind, of course, but not at the cost
of the interests of the public at large.
He has perhaps quoted other countries,
and said that they kave got so many
classes in Russia, five or six. He has
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quoted other countries also. Personally,
I do not think it necessary to quote
other countries in this connection as we
should be wise and intelligent enough to
fashion our own scheme of things in
accordance with the needs and require-
ments of our travelling public. I may
assure the House that 1 shall decide
these steps carefully. I would further
assure the House that the change-over
will not mean any large expenditure. In
fact, it would perhaps be nominal.

Several Members naturally referred to
the excessive overcrowding that still pre-
vails over many sections. I had explain-
ed in my Budget speech the data which
has already been collected regarding over-
crowding on the various sections, and
that on sections in which it is at its
worst, new trains will be introduced and
the existing trains extended and the com-
position of trains strengthened to the
extent engines and carriages become
available. I am glad to inform the House
that the Railway Board has since com-
pleted the detailed plans on these lines
for the removal of overcrowding. I shall
give the figures. It is expected that in
next 12 months, over 500 additional
carriages and 50 additional engines will
be brought into use on the metre gauge
while over the broad gauge over 200
carriages and 30 engines will be put on.
The sections in which the existing trains
will be strengthened and the sections in
which additional trains will be put on
have all been programmed, giv-
ing due  priority to the sec-
tions over which overcrowding is
at its worst. Over the metre gauge section
in the Northern Railway, the Western
Railway and the North-Eastern Railway
where there is heavy overcrowding, a
reduction in overcrowding to the extent
of 10 to 15 per cent is expected after
allowing for am increase in the passenger
traffic during the year of approximately
3 per cent. Similarly, on the broad
gauge over the Western and Northern
Railways where heavy overcrowding
prevails, a reduction of about 8 per-
cent is expected to be achieved.

Shri Debeswar Sarmah has mentioned
about the poor condition of railway travel
on the metre gauge system in general
and Assam and North Bengal in parti-
cular. I have no hesitation in admitting
that the metre gauge system on the
Indian Railways, which is practically
equal in mileage to the broad gauge has
not had its due share of attention in the
past. This is not due to our neglect; but
it is due to limitation of resources and
priority of operational needs in the

7 MARCH 1956

General Discussion 1888

broad gauge section. However, as 1
have said in my Budget speech, the
intention now is to pay greater attention
to the improvement of travelling facili-
ties and operational requirements in the
metre gauge system during the Second
Five Year Plan period. As pointed out
by Shri L. N. Mishra and Shri Sat-
yendra Narayan Sinha, I know it very
well that the conditions in the North-
Eastern Railway, especially in As-
sam and North Bengal are not
as good as they should be, al-
though there ar¢ difficulties due to
climatic and other conditions of the
areas through which the North-Eastern
Raijlway passes especially in the Pandu
zone. 1 may tell the House that direc-
tion has already been given to the Rail-
way Board that as more metre gauge
rolling stock and locomotives become
available, a major portion of them should
be allotted to the North-Eastern Rail-
way to relieve the overcrowding, es-
pecially in the Pandu zone. As regards
line capacity works, a number of them
including major yard remodelling have
been carried out or are in progress in the
trunk route between Lucknow and
Amingaon. As regards new line construc-
tion in Assam, the first problem is to
stabilise the link route which cuts across
the natural drainage of the country. Hon.
Members from Assam must be aware of
the money and efforts that are being spent
for the last 4 or S years in stabilising
the route and finding an alternative align-
ment to avoid the most vulnerable sec-
tions. I have also included in the Budget
for 1956-57 a survey of the route from
Pandu to Daranagiri via Amjanga. I
can again assure Members from Assam,
especially Shri Debeswar Sarmah, that al-
though Assam is far away from Delhi,
it is always in our thoughts.

Shri Debeswar Sarmah (Golaghat-Jor-
hat): We are grateful to you.

Shri L. B. Shastri: As suggested by
Shri Jangde, the Railway Board has al-
ready held a special recruitment and a
special training class for members of the
Scheduled Tribes and Scheduled Castes
for Class IIl posts in its office. We will
certainly pay greater attention to this
and see to it that separate examinations
for Scheduled Castes and Scheduled
Tribes are conducted to ensure that the
quotas reserved for these communities
are filled and do not lapse.

Shri Bhagwat Jha Azad mentioned
about the Pirpainti-Dumka line. Between
1946 and1948 engineering and traffic sur-
veys were carried out for linking Harari-
bagh with Rampur Haut via Giridih,



189 Railway Budget—

[Shri L. B. Shastri)

fadhupur and Dumka. Because of the
igh cost of construction and poor pros-
ect of traffic the anticipated financial
sturn proved to be low. The reports on
lese previous surveys can be examined
> see in what way conditions have
hanged, and also how this alignment
7ill compare with the alternative sugges-
ion for a 110 mile long branch line
rom Pirpainti to Deoghar via Dumka.

Regarding the need for developing
nore lines in North' Kanara, as men-
ioned in the budget speech an aerial
urvey has been carried out of the West
oast region between Dasgaon and Man-
salore with the object of exploring the
rossibilities of railway development in
he region. In studying the report of
his aerial survey, the possibilities of
unning a new line from Alnawar to
Carwar via Yellahpur and Dandeli
vhich will be about 80 miles long can
se projected before proceeding with
he general examination of the country.

The proposal for the survey of new
ines from Barhalganj to Bahraich via
3asti-Dumariaganj and Balrampur has
ilso been noted for consideration.

I need not deal with the other sug-
gestions for the construction of new
ines as the Deputy Minister has already
jealt with them in his speech yesterday.
| might merely say that surveys are in
srogress or are proposed to be under-
aken for lines from Darbhanga to Muz-
rafarpur, and Rourkela to Barkhakana
n Bihar, from Pandu to Garo Hills in
Assam, and Diva to Dasgaon Survey in
‘he Konkan area has been completed.

Other suggestions which have been
made will receive due consideration on
their merits not only as revenue-produc-
ing assets, but also as developmental
lines intended to open up new areas in-
adequately served now by railway com-
munications.

I am sure Shri Gurupadaswamy does
not really believe that the decision for
the conduct of surveys and construction
of new lines rests on political grounds.
I do not know how he can fight over
a new railway line being provided in the
backward areas whether it is in one area
or in the other. Development in the back-
ward areas is necessary at almost all
places. Hence no decision of ours should
be looked at with suspicion. Of course,
I cannot use the language that he is ac-
customed to use, but anyhow I would
like to explain it to him that although
operational and industrial necessity has
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been the dominating note of such activi-
ties in the recent past, every attempt has
been made to explore alternative possi-
bilities and fit in the needs of backward
and undeveloped areas. No one, I think,
including Shri Gurupadaswamy, will
doubt that the construction of thc
Gandhidham-Kandla line and th2
Chunar-Robertsganj-Churk line has ser-
ved a specific industrial purpose or thar
the Gop-Gatkola, the Khandwa-Hingoli
and the Raniwara-Bhiladi lines are
operationally necessary. Let him go
through the list of surveys which I have
mentioned in my budget speech, and he
will find that principle of selection which
I have just now mentioned has been
duly observed in those cases also.

Shri Anthony is not here.
An Hon. Member: He has come.

Shri L. B. Shastri: He has come. I
am thankful to him for the expression
of his appreciation. ...

An Hon. Member:
pearance.

And sudden ap-

way Board and the Railway Ministry, I
do not want to deal in fact with some
of the things he has referred to. I have
not much objection to them also. I can-
not say anything definitely about them
at the present moment. I would how-
ever like to go into them and certainly
find out where the fault lies.

Perhaps he will himself agree that there
is satisfactory progress in the matter of
indigenous production. The price of
TELCO locomotives, I must say, has been
quoted somewhat high, but I cannot say
anything at the present moment about
that matter because it has been referred
to the Tariff Commission and they are
acting as expert advisers and the fixation
of the price of TELCO locomotives will
be finally decided when their re-
commendation has been received,
and we will have therefore to
wait till then. In regard to other
indigeneous products, their price etc.
compare favourably with the products
that we get from abroad, and I can
say with some satisfaction that whether
in the public sector or the private sector,
the progress made in regard to indi-
genous production has been quite satis-
factory.

Operational efficiency has of course
considerably gone up. I shall quote a few
figures. Taking the pre-war year 1938-
39 as the base, the index of operational
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efficiency had reached the highest figures
in 1954-55. In 1939-40 it was 1012 and
now in 1954-55 it is 103-6. This is on
broad gauge. In metre gauge in 1939-40
it was 1015. Then it went down to 88'4
in the' year 1946-47. Since then there
has been improvement to 90.6, then 92-7
then 93-6 and then in 1952-53 it is 961,
in 1953-54 it is 963 and in 1954-55
it is 97:8.

-

5> P.M.

So, on the metre gauge also, there
has been a consistent improvement. But
I agree with Shri Frank Anthony that
more strain should not be put on the
workers or on the staff. I also agree with
him that the personnel branch on the
railways are to be more vigilant and
careful in their duties. They can, I know,
remove many grievances of the staff, if
they act well and perform their duties
satisfactorily. I do want the Railway
Board to pay special attention to this
matter, and I trust that definite steps
would be taken in this regard.

I might also inform the House that
the Efficiency Bureau is already looking
into the matter of reducing and cutting
down delays in the disposal of cases,
whether concerning leave or provident
funds, etc.

While on the subject of staff matter,
I would like to refer to a matter that
has come up again and again, and has
been discussed by the Federation with
the Railway Board on more than one
occasion. That is the matter relating to
the confirmation of the staff. According
to the rules of Government service, a
person cannot be confirmed in a post,
unless there is a permanent vacancy.

There has been a considerable expan-
sion of the cadres on the Indian railways
since Partition. Many of these posts were
temporary. Several drives have been insti-
tuted to examine the justifications for the
creation of these posts, so that the posts
that are required permanently can be
converted from temporary into perma-
nent. The previous drives and the current
ones have produced results. But the ex-
pansion of the work, ‘and the staff re-
quirements for the planning organisa-
tions and surveys and constructions
necessitate the creation of additional
posts, many of which must in their very
nature be temporary.

In the creation of permanent cadres,
it has to be borne in mind that improve-
ment in efficiency and the introduction of
improved techniques may result in less
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number of men being required for the
same amount of work. But I agree that
the legitimate desire of a person to ob-
tain a permanent appointment with the
security and the privileges that go with
it, must be given due consideration. Most
of the privileges of permanent service
have been at present extended to tem-
porary railway servants, after they have
put in one year’s service.

Dr. Lanka Sundaram: Could you give
the House the total number of tempo-
rary people on the railway system today,
in relation to the permanent staff ?

Shri L. B. Shastri: Not just at present.
I cannot give the exact figures now.

Shri Nambiar: It is 14 lakhs.

Shri L. B. Shastri: I carnot say that
it is exactly 1% lakhs, but it is nearabout
that figure.

Probably what I am going to say just
now might give some satisfaction to the
temporary staff. And I would like to
inform the House that I have decided
that the remaining privileges such as
for instance the full provident fund bene-
fits and the grant of special contributions
to the provident fund will be extended
to all temporary employees. It was not
being extended uptill now, but it will
be extended to all temporary employees,
as soon as théy complete three years’
service, and with retrospective effect
from the date of completion of one
year’s service. I have also decided that
staff who had been officiating in higher
grades for three years or more will be
granted retirement benefits as if they
had been confirmed in their posts.

Reference has been made by some
Members to the statement in my budget
speech, in regard to the redistribution
of posts in various categories to be in
consonance with present responsibilities
attached to posts in lower grades, which
would therefore be reduced in number.
I have examined this matter in the light
of what I have in my mind. I must
emphasise however that the details of
what should be done is obvnously a mat-
ter for examination by the epresentatives
of labour and of the Railway Board. The
decisions would have to be integrated
as a whole.

In the taking of these decisions,
anomalies would have to be avoided, as
for instance, in the oft-repeated accusa-
tion that the ticket collectors and com-
mercial clerks whose work a station
master had to supervise were in a
higher scale than the station master
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himself. I would at the same time
not limit action to the mere redistribution
of posts between various grades. I may
further mention that the Railway Board
bhave already commenced examination of
the facets of the problem, and I have
decided that the Deputy Minister will
provide personal guidance in the matter.
To arrive at final decisions will take time,
because it is a somewhat complicated
matter. Therefore, as an assurance of
good faith, I might mention that any
decision taken would be implemented
with effect from 1st April 1956.

There are one or two small points
that had been raised. Shri D. C. Sharma
said something about the sale of gang-
ster stories and crime books on the rail-
way book-stalls. This matter has received
sustained attention at the hands of the
Railway Board, and orders have been
issued prohibiting stocking and sale of
books on sex including scientific litera-
ture on the subject. But it is true that
we have not succeeded very much so
far. I have recently decided that a stand-
ing committee will be constituted on each
railway, comprising of one or two non-
official members of the zonal railway
users’ consultative committee and one or
two well-known retired educationists, to
go round and make periodical checks to
ensure that the instructions on the sub-
ject are complied with.

Shri T. B. Vittal Rao (Khammam):
Shri D. C. Sharma’s service will be
available.

Shri Nambiar: Professor Sharma’s ser-
vices will be available.

Shri L. B. Shastri: Shri Dabhi, of
course referred to the three-tier
arrangement in class III sleeper
cloaches. It is his very favourite
and pet subject. This arrangement has
been examined and modified recently. 1
do not know whether he has been able
to see the new coach or not. But if he
has not seen the new coach, I would
welcome him one day to come with me
and see that coach. Six new broad gauge
prototype coaches are accordingly under
construction. While it is appreciated that
the three-tier arrangement does not pro-
vide the best in comfort, it ' may be said
that similar arangements prevail in other
countries also; but anyhow, I might tell
him that this question is still under our
examination.

I might also tell Shri Asoka Mehta
who was somewhat disappointed at the
small expenditure on research, that we
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are developing that work. Perhaps he
may be pleased to know that from a
figure of Rs. 3% lakhs in 1948-49, it
has risen to Rs. 144 lakhs in the budget
estimates for the next year. In fact,
it was only in 1952 that a separate re-
search and testing directorate was form-
ed. This has its headquarters at Lucknow
with sub-centres at Chittaranjan and Lo-
navala. At Lucknow, problems connect-
ed with. track, bridges, steel structures,
mechanical engineering and instrumenta-
tion are handled; and test cars and
dynamometer cars are sent for perfor-
mance trial. Research on the dynamic
effect of vehicles on the track and
bridges, and the riding qualities of loco-
motives and rolling stock is concentrated
there. The Chittaranjan sub-centre deals
with mechanical and metallurgical prob-
lems, and also works as consultant in
metallurgical and chemical problems to
the Railways, and as metallurgical ins-
pectors of the locomotive components
manufactured in India. They have also
developed paints, varnishes and enamels
with ‘bhilawan’ and cashewnut shell oils
as base. The Lonavala sub-centre is for
research and tests in concrete, mortars,
soil mechanics and foundation engineer-
ing. A wide variety of testing equipment
has been manufactured locally, among
which I may mention weigh bars and ac-
celerometers. The technical bulletin as
well as documentation notes, giving abs-
tracts of technical literature, are issued
to all Railways every month, and have
become a popular feature. The Railway
Testing and Research centres keep in
close touch with other research centres
in the country and farm out work where-
ver it is expedient to do so.

With regard to the question of partici-
pation of workers in the management
we have yet to draw up our concrete
scheme. But experimentation on a small
scale, as suggested by me, has been
somewhat criticised. I personally think
that there is no better way of perfecting
this scheme than to try it in some of
the workshops and modify or alter it
in the light of experience gained through
working it. There will, of course, have
to be a joint effort by workers and offi-
cers to implement the scheme and they
have to see to it that it is made more
and more successful. I am glad to note
that co-operation has come from every
section of the House and I feel happy
to find that the prospects in this regard
are so bright and hopeful. I entirely
agree with Shri Giri and Shri A. K.
Gopalan, who referred. to the prime
necessity of dealing with imagination
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with workers and enlisting their co-
operation for the successful implementa-
tion of the Second Five Year Plan. This
matter has been very much in our minds
and we propose to take a number of
steps in this direction. Shri Nambiar, I
must say, has pointed out something
which is very correct. I may tell him
that once at least. I might tell him that
the role which each railway employee has
to fill now in the successful implemen-
tation of the First Plan and how he will
have to assist in the implementation
of the Second Five Year Plan will
be described in a pamphlet to be hand-
ed over to each railway employee. The
-objectives of the Second Plan translated
into actual targets for each station, work-
shop etc., will be discussed at meetings
with the representatives of staff, and diffi-
<culties in respect of material, etc. and
the steps taken to improve the resources
as well as the risk involved in any failure
to achieve targets will be brought forth
to the staff with a view to evoking better
«co-operation. Instructions will also be
issued to the railway administrations to
invite suggestions from the staff and dis-
cuss them in a cordial spirit.

I do uot propose to take the time of
the House over certain other points
raised in the debate. They will certainly
be looked into by me and the Railway
Board. Thereby I shall be saving the
time of the House for discussing other
matters which are on the agenda. But,
before concluding, I may say that Shri
Giri dealt with a delicate matter and
the Deputy Minister has already replied
to some of the points raised by him.
Well, I would not like to enter into a
controversy with Giriji. He is a colleague
with much warmth in him. He said at
the end that I might have been annoyed
by his speech. In fact, I am not. 1
gladly admit that he has all his life ser-
ved the railway labour and I only wish
that he should be further helpful in this
matter to bring about a rapprochement
between the two groups which are at
the present moment at loggerheads. I am
really glad that he has again said that
there should be one federation, if pos-
sible. Basically it is correct to have one
and only one federation. It means greater
strength to the workers and the adminis-
tration also finds it convenient to deal
with only one body. I would still beg
of the railway labour leaders to unite
and work as a team and I am always
grepared to help if help is ihndeed sought
or.

I am at one with Shri Giri that the
negotiating machinery should be made

7 MARCH 1956

General Discussion 1896

a success. I know that the officials have
to play an important part in making the
machinery a success. They have to_be
more helpful and more  responsive.
There should be a friendly ap-
proach and friendly discussion at the
meetings of the officers and staff and the
pecessary spirit of give and take in settl-
ing disputed points. I should expect that
the officers at the regional, divisional and
the zonal levels will pursue this policy,
which is of the highest importance from
my points of view, for maintaining indus-
trial peace on the railways. But I would
like to add that if the negotiating machi-
nery is cracking, as Shri Giri said, it is
due to the disruption among the wor-
kers and the unions themselves. The rail-
way officers do not know where they
stand. There is a competition on the part
of each Union to pitch its demands high
and the result is that there is no genuine
spirit to sit round the table and settle
matters amicably. 1 would, .therefore,
request Shri Giri and Shri Asoka Mehta
and other hon. Members to think coolly
over the matter and not feel satisfied by
merely criticising the Railway Ministry.
1 was pained the other day to see a small
hand-bill from a very prominent labour
leader, giving a call to the workers to
undertake satyagraha and prepare them-
selves further for a bigger struggle. May
I ask: that the correct attitude to be
taken by them when the railways have to
shoulder a stupendous responsibility ?
There should be complete understanding
amongst the staff and the administration
if -our plans and schemes have to go
through. Let me hope that wiser coun-
sels would prevail and railwaymen would
rise to the occasion and move forward
peacefully and unitedly.

Shri Nambiar: May I seek a clarifi-
cation? The hon. Minister has not men-
tioned anything about the possibility or
otherwise of setting up a pay commission
to give interim relief to the workers,
which was referred to by many of the
Members from both this side as well
as the other side. May I request him to
clarify that point ?

Shri L. B. Shastri: The pay commis-
sion will have only two or three mem-
bers, and Mr. Lanka Sundaram was good
enough to say that that is not a correct
demand. But anyhow the hon. Member
knows it very well that the appointment
of the last pay commission was made
by the Government of India. It is not
for the Railway Ministry to seek a deci-
sion unilaterally. Therefore, this matter
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will have to be considered at the level
of the Government of India itself and if
he so desires, but I do not want to en-
courage him say a few words on the
general discussion of the general budget.

_Shri K. K. Basu: What is your ad-
vice ?
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DEMANDS FOR GRANTS—RAIL-
WAYS

Mr. Chairman: Order, order. The
House will now proceed with the second
stage of the Railway Budget—Voting on
Demands for Grants. As the House is
aware, 124 hours have been allotted for
the disposal of the Demands and the
connected Appropriation Bill.

Before we proceed with the discussion,
the House may decide the allocation of
time for each Demand I have received
the following suggestions:

Demands Nos. 1,14 and 15 - 5 hours
Demands Nos. 4 and 5 - 4 hours
Demands Nos. 6 to 10 - 3 hows
Demands Nos. 11 to 20 - % hour.

Shri K. K. Basu (Diamond Harbour):
Demands Nos. 2 and 3 may also be
taken up with Demand No. 1. It is
similar; we may have a common debate.

. Chairman:
agrees to this.

The Minister of Railways and Trans-
port (Shri L. B. Shastri): What time is
allotted for Demand No. 1?

1 hope the House
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Mr. Chairman: The time allotted for
Demands Nos. 1, 14 and 15 is § hours.
As suggested by Shri Basu Nos. 2 and 3
may be added to these.

Shﬁ Nambiar (Mayuram): Demands.
Nos. 2 and 3 may be added to these.

Mr. Chairman: "1 suppose the House
agrees to this allotment of time.
Demands Nos. 1,2, 3, 14 and 15 - 5 hours
Demands Nos. 4 and 5 - 4 hours.
Demands Nos. 6, 7, 8,9, and 10 - 3 hours
The remaining Demands - % hour
A large number of cut motions to
various Demands have been tabled by
Members. As usual, hon. Members and
Leaders of Groups may hand over the
numbers of those cut motions which they
select, to the Secretary within 15 minutes.
1 will treat them as moved, if those
hon. Members in whose names those cut
motions stand, are present in the House:
and the motions are otherwise in order.

DemanD No. 1—RAILWAY BoARD
Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 53,19,000 be granted to the
President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957 in respect
of ‘Railway Board’.”

DeMAND No. 2—MISCELLANEOUS
EXPENDITURE
Mr. Chairman: Motion moved:
“That a sum not exceeding
Rs. 1,62,61,000 be granted to the
President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957 in respect
of ‘Miscellaneous Expenditure’.”
DEMAND No. 3—PAYMENTS TO WORK-
ED LINES AND OTHERS

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 28,73,000 be granted to the
President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957 in respect
of ‘Payments to worked lines and

O

others’.
DeEMaND No. 14—OPeEN LINE WORKS
—(REVENUE)—OTHER THAN LABOUR
WELFARE
Mr. Chairman: Motion moved:
“That a sum not exceeding
Rs. 9,31,10,000 be granted to the
President to defray the charges





